
List of cases where e-Payment of Court fees was made during the month of  JANUARY-2024.

Court District Court Room Case Type Case Number Advocate

1 Central Recovery CS COMM-08/2024 02.01.2024 9718037056 22.09.23

Recovery CS COMM-44/2024 08.01.2024 9910599996 21.12.23

Recovery CS COMM-52/2024 09.01.2024 73032096156 22.12.23

Recovery CS COMM-59/2024 10.01.2024 9810764910 13.12.2023

Recovery 19.01.2024 9968497732 09.01.2024

Recovery 23.01.2024 9999704111 19.01.2024

Recovery 25.01.2024 9810224624 19.10.23

Recovery 30.01.2024 8586834657 24.01.2024

2 Central 9 CS(COMM) 04/2024 02-01-2024 9990042642 19-12-2023

9 CS(COMM) 05/2024 02-01-2024 9899837347 NA 20-12-2023

9 CS(COMM) 43/2024 08-01-2024 9218999999 23-12-2023

9 CS(COMM) 120/2024 20-01-2024 ANKUR SINGHAL9811126091 16-01-2024

9 CS (COMM) 121/2024 20-01-2024 NAHATA 8800634000 10-01-2024

9 CS (COMM) 122/2024 20-01-2024 SURESH KUMAR SHARMA 9810099445 NA

No.
Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CENTRAL 
BANK OF 
INDIA VS 
AJIT SINGH 

RAMRAGH
UVENDRRA 
KUMAR

RAMRAGHU
VENDRAR@
GMAIL.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

SATNAM & 
COMPANY VS 
ICICI BANK 
LTD. 

DHRUVA 
BHAGAT

B_LEGALO
MTLOOH.CO
M

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

SUREKHA 
DESIGNS VS 
4N MALL PVT. 
LTD. 

NEELAM 
MALIK

NEELAM.MA
LIK8512@G
MAIL.COM  

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

DELHI GIFT 
BOXES VS 
THE 
PRINTLETS

RAJESHWA
R PRASAD 
GUPTA 

RAJESHWA
RGUPTA71@
GMAIL.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
117/2024

CANDIAN 
SPECIALITY 
VINYL VS 
TEJAL 
DHWAN 
KUMAR 
SHAH

RAVEESH 
THAKRAL

MMATASSO
CIATES@GM
AIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
140/2024

SUDERSHAN 
ENTERPRISE
S VS PERMAX 
ENGINEERS

RAMVILAS 
KAUSHIK

VNLAWSUIT
S111@GMAIL
.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
148/2024

VINOD 
AGGARWAL 
VS. MD. 
ZAHID

AMIT 
GUPTA

Amitguptaad
v366@gmail.
com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
172/2024

BANWARI 
LAL ARORA 
VS. TROVICA 
FOODS & 
BEVERAGES 
LTD.

RISHABH 
GUPTA

jnjlawoffices
@gmail.com

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

Punjab 
National Bank 
Vs Meenu 
Gupta Prop Of 
M/s Radha 
Krishna Dairy

ANSHUMA
N 
SRIVASTAV
A 

SRLANSHU8
3@GMAIL.C
OM 

Manoj Kumar 
Vs Om Prakash 
Kaurwal

SUNNY 
KASYAP

m/s shanti 
swaroop nikhil 
kumar 

Abhimany 
Jhamba 

aj@abhimany
ujhaba.com

Radiance Print 
Vs Deepak 
Kumar Goyal

ankursinghal
advocate@g
mail.com

Ms Pinky Suit 
Private 
Limited Vs 
Rustam Ali 
Rustam Bhai

NAHATA.CO
MPANY@GM
AIL.COM 

State Bank Of 
India Vs 
Jaikaran

suresh.sharm
a717@gmail.c
om



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

2 Central

CS (COMM) 123/2024 20-01-2024 JEEWN PARKASH GUPTA9810099243 06-01-2024

CS (COMM) 124/2024 20-01-2024 NEELAM KUMARI MALIK7303296156 22-12-2023

3 Central cs COMM-09/2024 02.01.2024 9718037056

CS COMM-55/2024 09.01.2024 9810419936 05.01.2024

CS COMM-56/2024 09.01.2024 98100992433 06.01.2024

CS COMM-57/2024 09.01.2024 9312209463 19.10.2023

CS COMM-69/2024 10.01.2024 9822222282 02.01.2024

CS COMM-70/2024 10.01.2024 7303296156 22.12.2023

CS COMM-85/2024 12.01.2024 AMIT PUNJ 9810524966 20.12.2023

CS COMM-86/2024 12.01.2024 9811311082 22.12.2023

CS COMM87/2024 11.01.2024 9718784365 10.01.2024,

CS COMM-93/2024 16.01.2024 9811331125 21.12.2023

CS COMM-94/2024 16.01.2024 9810476767 28.11.2023

20.01.2024 9811161525 19.01.2024

22.01.2024 9999369931 28.11.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

State Bank Of 
India Vs Ajit 
Parcha

JPGADVOCA
TE@GMAIL.
COM

Surekha 
Designs Pvt 
Ltd Vs Raju 
Jaiswal

neelam.malik
8512@gmail.
com

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CENTRAL 
BANK OF 
INDIA VS 

MUNNI & ORS

RAMRAGH
VENDRER 

KUMAR

RAMRAGHV
ENDRER@G
MAIL. COM

court fee not 
filed

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

M/S ORANGE 
EDUCATION 
PVT. LTD VS 

PARTHA 
MAJUMDAR 

& ANR

NAVEEN 
KUMAR 

TRIPATHI

NAVEENTRI
PATHE3012
@GMAIL.CO
M

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

STATE BANK 
OF INDIA VS 

SMT RAJ 
KUMARI

JEEWAN 
PARKASH 

GUPTA

JPGADVOVA
TE @ MSO;. 
COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

H.D.DAGA VS 
KAMAL 

KISHORE 
SHARMA

ASHOK 
CHHAPARI

A

ASHOKCHH
APARIA 
@GMAIL . 
COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

NAMOH 
SALES INDIA 
PVT. LTD VS 

SETHI 
PIGMENTS 

(P) LTD.

MANMOHA
N SATIJA 

SETHIBAT@
REDIFFMAI
L. COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

SUREKHA 
DESIGNS PVT 

LTD VS 
RISHABH 

VARSHNEY

NEEMAL 
MALIK

PARASSONS
@GMAIL.CO
M

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

RAKESH 
SEHGAL VS 
RAVINDER 

KUMAR

AMIT.PUNJ
@YAHOO.CO
M

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

ANITA 
LUTHRA VS 

SHRI 
MANISH 
SHARMA

RAJANI 
CHAUHAN

ADVRAJANI
CHAU@YAH
OO.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

VARNIK 
FOODS VS 

PARMANSAN
D PD

VINEET 
KUMAR

KUMARVINI
T.K.@GMAIL
.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

PHALVINDER 
ARORA VS 

CHARANJIT 
SINGH 

MAKKAR

RAJESH 
BHATIA

RBHATIAAD
VOCATE@Y
AHOO.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

PRINCEM 
ORNAMENTS 
PVT LTD VS 

M/S S K Y 
JEWELS

VARUN 
GUPTA

GUPTA.VAR
UN1@GMAIL
.COMM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
133/2024

SALIK CHAND 
VS M.C.D

SATYENDR
A KUMAR 

SINGH

SKSINGH116
@GMAIL.CO
M

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
134/2024

M/S KESHAV 
TEXTILES VS 

M/S GARG 
ENTPRIES

SIDDHANT 
BANGA

SIDDHANBA
NGA04@GM
AIL.COM
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3 Central

24.01.2024 9810310711 19.01.2024

25.01.2024 C.P.TYGI 9810231866 23.01.2024

25.01.2024 9313081480 24.01.2024

29.01.2024 9999631964 18.01.2024

06.01.2024 9811161525 20.10.2023

4 Central 304 EXTENSION BLOCK THCRECOVERY CS(COMM)20/202403.01.2024 NA NA 19.12.2023

304 EXTENSION BLOCK THCRECOVERY CS(COMM)48/202409.01.2024 PANKAJ KR VERMA9910878747 NA 22.12.2023

304 EXTENSION BLOCK THCRECOVERY CS(COMM) 949/202409.01.2024 SAHIL RALLI971783848 NA 13.12.2023

304 EXTENSION BLOCK THCRECOVERY CS(COMM)54/2024 09.01.2024 ARUN KUMAR8586863313 04.01.2024

304 EXTENSION BLOCK THCRECOVERY CS(COMM)68/202410.01.2024 7859984398 NA 15.12.2023

304 EXTENSION BLOCK THCRECOVERY CS(COMM)67/2024 10.01.2024 SUBODH KUMAR9811375940 09.01.2024

304 EXTENSION BLOCK THCRECOVERY CS(COMM)102/202416.01.2024 9015020584 08.01.2024

304 EXTENSION BLOCK THCTRADE MARK CS (COMM)-103/202416.01.2024 6201970125 12.01.2024

304 EXTENSION BLOCK THCRECOVERY CS(COMM)116/202419.01.2024 6201970125 16.01.2024

304 EXTENSION BLOCK THCRECOVERY CS(COMM)129/202420.01.2024 MANU BANSAL9910518080 15.01.2024

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
143/2024

JAIN CO 
BULDCON 

PVT LDT VS 
M/S DELHI 

JAL BOARD & 
ORS

RAVI DUTT 
SHARMA

RSSHARMA
ADVACATE
@GMAIL 
.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
150/2024

RISHIPAL 
SINGH VS 

M.C.D

GUPTA54@G
MAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
151/2024

GOYAL 
PUBLICATIO
N&DISTRIBU

TS VS M/S 
NCBA 

EXPART PLT

RAJESH 
SHARMA

SAVIOUR.LA
WYER@GM
AIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
169/2024

M/S BUY 
RIGHT IMPES 

LTD VS 
SSWAADESH 

AGENA

S.N. KHOLE JASMEETSI
NGHKOHLI
@GMAIL.CO
M.

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
175/2024

AXIS BANK 
VS MR 

HARENDER 
KUMAR

DHARAMD
EV

SKSINGH116
@GMAIL.CO
M

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

PARAS RICE 
PRODUCTS 
PVT LTD VS. 
NEMICHAND 
FATTECHAND 
DUGAD

AJAY 
GUPTA

M/S SHAKTI 
TRADING CO 
VS. SHELLZ 
INDIA PVT 
LTD 

BANK OF 
INDIA VS. 
YOGESH 
PARMAR

FEDERAL 
BANK 
VS.GAURAV 
DINESH 

ARUNKUMA
RSHUKLA@
GMAIL.COM

MEENU JAIN 
VS. RAKESH 
KUMAR 
ARORA

HARDIK 
AGGARWA
L

CENTRAL 
BANK OF 
INDIA VS. 
MRS. MADHU

ADSVSUBOD
HKUMARIS
NGH@GMAI
L.COM

M/S 
LANDMARK 
LABELS & 
ACCESSORIES 
LLP VS. M/S 
WYN 
APPARELS

SH. 
PUNEET 
SINGH

adv_puneetsi
ngh@yahoo.c
om

M/S 
LUXO0TTICA 
GRUP S.P.A. 
VS. ASHOK 
KUMAR & Ors.

SH. S,K. 
BANSAL

rishi@united
andunited.co
m

NIRMAL 
KUMAR JAIN 
VS. SHWETA 
ORNAMENTS

S.K. 
BANSAL

rishi@united
andunited.co
m

M/S EMBEE 
DIAGNOSTIC
S PVT LTD VS. 
HINDUSTAN 
WELLNESS 
PVT LTD

MANU@ALO
INDIA.COM
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4 Central

304 EXTENSION BLOCK THCRECOVERY CS(COMM)130/202420.01.2024 SANCHAY 8826009919 16.01.2024

304 EXTENSION BLOCK THCRECOVERY CS (COMM)166/202429.01.2024 MANVINDER SINGH BHATIA VS. MANISH MITTALDEEPAK SINGH9315829565 12.01.2024

304 EXTENSION BLOCK THCRECOVERY CS(COMM)173/202430.01.2024 SBI VS. SHASHI SETHIVIJAY PRAKASH9810210832 NA 16.01.2024

304 EXTENSION BLOCK THCRECOVERY CS(COMM)139/202420.01.2024 9312400295 04.01.2024

304 EXTENSION BLOCK THCRECOVERY CS(COMM)20/202403.01.2024 9810226738 19.12.2023

304 EXTENSION BLOCK THCRECOVERY CS (COMM) 28/202404.01.2024 SUNAV RASTOGI7838389845 26.12.2023

5 Central NIL

6 Central 03.01.2024 9999093893 NA 04.01.2021

03.01.2024 7827403519 12.12.2023

03.01.2024 NA 31.07.2023

03.01.2024 9811331125 07.12.2023

04.01.2024 9811379676 15.12.2023

04.01.2024 S.R. YADAV 8800521153 NA 05.12.2023

04.01.2024 9654909310 15.12.2023

12.01.2024 9654224557 9.11.2023

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

SUPRAJIT 
ENGINEERIN
G LIMITED 
VS. ASHOK 
KUMAR AND 
ORS. 

SANCHAY.M
EHROTRA@
LEXSUNRAJ
.COM

ADVDEEPAK
SINGHOFFI
CIAL@GMAI
L.COM

FEDERAL 
BANK 
LIMITED VS. 
MOHD ANAS

ARUN 
KUMAR 
SHUKLA

connect@snsl
eqal.in

PARAS RICE 
PRODUCTS 
PVT LTD VS. 
NEMICHAND 
FATTECHAND 
DUGAD

AJAY 
GUPTA

ajayg557@ya
hoo.com

PUNJAB 
NATIONAL 
BANK VS. 
RANI GOYAL

sunavrustgi@
gmail.com 

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

COURT ROOM 
410

SUIT U/S 134, 
135 & 27 (2) OF 
THE TRADE 
MARKS ACT 
FOR 
PERMANENT 
INJUNCTION

CS(COMM) 
13/2024

MAHAVIRA 
RICE LAND 
LIP VS. 
SACHIN 
KUMAR 
GUPTA OR 
SACHIN 
AGGARWAL

GAUTAM 
BHASIN

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 24,30,709/-

CS(COMM) 
18/2024

M/S LEASE 
PLAN INDIA 
PVT. LTD. VS. 
M/S IFICLE 
TECHNOLOGI
ES PVT. LTD.

AKHILESH 
PRADHAN

Akhilesh.prad
han@yahoo.c
om

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
POSSESSION, 
RECOVERY OF 
ARREARS OF 
RENT, 
PERMANENT 
INJUNCTION 
AND MESNE 
PROFIT

CS(COMM)/14/202
4 1557/2023

SMT. SUNITA 
ARORA VS. 
DINANATH

VANDANA 
BHANOT

9311983716, 
882810874

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 40,58,900/-

CS(COMM)/19 
2024

SATNAM 
SINGH VS. 
M/S JAG 
RATTAN 
DAAN SINGH 
& CO.

RAJESH 
BHATIA

rbhatia_advo
cate@yahoo.c
o.in

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 3,49,471

CS(COMM) 
24/2024

AMIT 
KHANNA VS. 
KULDEEP

VIKAS 
BHATIA

vksbht6@gm
ail.com

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 3,14,440/- 
ALONGWITH 
PENDETELITE 
AND FUTURE 
INTEREST @ 
24 %

CS(COMM) 
25/2024

M/S 
HARIHAR 
ENTERPRISE
S VS. M/S A.K. 
FIRE 
PROTECTION 
COMPANY & 
ANR.COURT ROOM 

410
SUIT FOR 
RECOVERY OF 
RS. 
4,54,893.60/- 
ALONGWITH  
INTEREST @ 
18 % FROM 
THE DATE OF 
FILING OF 
THE SUIT AS 
WELL AS 
PENDENTE 
LITE AND 
FUTURE 
INTEREST @ 
18 % PER 
ANNUM FROM 
THE DATE OF 
FILING OF 
THE SUIT TILL 
REALIZATION

CS(COMM) 
29/2024

VIKAS 
SINGHAL VS. 
BODENNAGA
RI MOHAN

UMESH 
KUMAR

umeshkumar
177121@gmai
l.com

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 4,75,830/- 
U/s 6 of 
COMMERCIAL 
COURTS ACT

CS(COMM) 
84/2024

M/S GRAVITY 
BATH PVT. 
LTD. VS. 
RANG LAL

GAGAN 
KUMAR & 
SUNIL 
SINGH

advsunilsingh
p@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
Name VS 
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Name

Advocate 
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Number

Advocate 
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Payment of 
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6 Central

16.01.2024 9718037056 22.09.2023

18.01.2024 15.01.2024

25.01.2024 9811161525 18.01.2024

25.01.2024 9953394364 15.01.2024

27.01.2024 T.R. GUPTA 9811365932 NA 23.01.2024

02.01.2024 9871441764 21.11.2023

7 Central CS(COMM) 10.01.2024 SUBODH KUMAR SINGH9811375940 02.01.2024

CS(COMM) 11.01.2024 JEEVAN PARKASH GUPTA9810099243 06.01.2024

CS(COMM) 11.01.2024 SURESH KUMAR SHARMA9810099445 -

CS(COMM) 16.01.2024 CHETNA BHALLA9818280772 04.01.2024

CS(COMM) 16.01.2024 NEELAM MALIK 7303296156 22.12.2023

OMP(I)COMM 16.01.2024 9718037056 -

CS(COMM) 16.01.2024 9810695226 09.01.2024

OMP(I)COMM 18.01.2024 KAMALJIT SINGH RANOT9890410729NA 10.01.2024

CS(COMM) 18.01.2024 KAMALJIT SINGH RANOT9890410729NA 09.01.2024

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 3,41,000/- 
BY THE 
PLAINTIFF 
ALONGWITH 
INTEREST 
AND COST

CS(COMM) 
92/2024

CENTRAL 
BANK OF 
INDIA VS. 
VISHNU

RAMRAGH
VENDRA 
KUMAR

ramraghvend
rar@gmail.co
m

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 12,21,377/- 
ALONGWITH 
PENDENTE-
LITE & 
FUTURE 
INTEREST @ 
18 % PER 
ANNUM

CS(COMM) 
111/2024

REGENT 
ENGINEERS 
PVT. LTD. VS. 
M/S. 
NETWORK 
BULL 
TECHNOLOGI
ES PVT. LTD.

ANIL 
KUMAR 
HAJELAY

9810134489, 
9910985431

hajelaylawass
ociates@gmai
l.com

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 41,19,510/-

CS 
(COMM.)/154/2024

SHISHPAL VS. 
MCD & ANR.

SATYENDR
A KUMAR 
SINGH

sksingh116@
gmail.com

COURT ROOM 
410

SUIT FOR 
PERMANENT 
INJUNCTION 
RESTRAINING 
INFRINGEME
NT OF 
REGISTERED 
TRADEMARK 
AND TRADE 
DRESS ‘SAFI’

CS 
(COMM.)/149/2024

HAMDARD 
NATIONAL 
FOUNDATION 
(INDIA) & 
ANR. VS. 
VIKO LIFE 
AYURVEDA 
PVT. LTD.

SHIVENDE
R PRATAP 
SINGH

shivendra@t
heacmeco.co
m

COURT ROOM 
410

SUIT FOR 
RECOVERY OF 
RS. 3,23,278/-

CS 
(COMM.)/160/2024

PREM BAJAJ 
VS. ROHIT JI

COURT ROOM 
410

SUIT FOR 
DECLARATION 
AND 
PERMANENT 
PERPETUAL 
INJUNCTION

CS 
(COMM.)/1/2024

REKHA DEVI 
VS. MCD

AVINASH 
KR. 
TRIVEDI

aktrivedilawo
ffices@gmail.
com

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
66/2024

CENTRAL 
BANK OF 
INDIA VS 
AMARNATH 
SAHNI

subodhkumar
singh@rediff
mail.com

COURT ROOM 
302

CS(COMM) 
77/2024

STATE BANK 
OF INDIA VS 
PRAVEEN 
KUMAR 
VERMA

JPGADVOCA
TE@GMAIL.
COM

COURT ROOM 
302

CS(COMM) 
81/2024

STATE BANK 
OF INDIA VS 
HAKAM 
SINGH 

sureshsharm
a717@gmail.c
om

COURT ROOM 
302

CS(COMM) 
98/2024

PRABH 
DAYAL OM 
PARKASH 
INFRASTRUC
TURE LTD. VS 
MUNICIPAL 
CORPORATIO
N 
GURUGRAM

PUNITBHAL
LA@GMAIL.
COM

COURT ROOM 
302

CS(COMM) 
99/2024

SUREKHA 
DESIGNS 
PVT. LTD. VS 
ASHISH 
MEHTA

neelam.malik
8512@gmail.
com

COURT ROOM 
302

CS(COMM) 
100/2024

CENTRAL 
BANK OF 
INDIA VS 
RAKESH

RAMRAGH
VENDRA 
KUMAR 

RAMRAGHV
ENDRAR@G
MAIL.COM

COURT ROOM 
302

CS(COMM) 
104/2024

M/S 
IMPRESSIVE 
IMPRESSION
S PVT. LTD. 
VS M/S 
HAYATT 
REGENCY 
GURGAON

BHUPENDE
R KUMAR 
TYAGI

advocatebkty
agi@gmail.co
m

COURT ROOM 
302

CS(COMM) 
107/2024

UNION BANK 
OF INDIA VS 
GURDEEP 
SINGH 
LAMBA

COURT ROOM 
302

CS(COMM) 
108/2024

UNION BANK 
OF INDIA VS 
MANJU 
GUPTA



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

7 Central

CS(COMM) 19.01.2024 ANISH BHOLA 9811452022 NA

OMP(I)COMM 25.01.2024 RAJESH BHATIA 9811331125 22.01.2024

OMP(I)COMM 31.01.2024 K.K. KHETAN 9810389109 17.06.2019

8 Central 308EXTENSION BLOCK THCRECOVERY CS (COMM)/89/2024CS (COMM)/89/2024 GAURAV KOCHHER9810940055 10.01.2024

308EXTENSION BLOCK THCRECOVERY CS (COMM)/146/202425.01.2024 SHRESHTH JAIN9871206484 22.01.2024

308EXTENSION BLOCK THCRECOVERY CS (COMM)/165/202429.01.2024 JEEVAN PRAKASH GUPTA9810099243 24.01.2024

9 Central CS (COMM.) CS (COMM)/6/202402-01-2024 9999877470 21-12-2023

OMP (I) (COMM)OMP (I) (COMM)/3/202402-01-2024 9811452022

CS (COMM.) CS (COMM)/7/202402-01-2024 7903889268 21-11-2023

OMP (I) (COMM)OMP (I) (COMM)/6/202402-01-2024 9811452022

OMP (I) (COMM)OMP (I) (COMM)/5/202402-01-2024 9811452022

OMP (I) (COMM)OMP (I) (COMM)/4/202402-01-2024 9811452022

CS (COMM.) CS (COMM)/27/202404-01-2024 SATYENDRA KUMAR SHARMA9818384002, 9673814002 29-11-2023

Execution (Comm)/7/202409-01-2024 9873486348

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

OMP(I) COMM 
31/2024

HDFC BANK 
LTD. VS 
RISHABH 
CHAUBEY

Anish_bhola1
7@yahoo.co
m

COURT ROOM 
302

CS(COMM) 
147/2024

SUJIT 
KUMAR 
SINGH VS 
SUSHILA 
MEHRA

rbhatia_advo
cate@yahoo.c
o.in

COURT ROOM 
302

CS(COMM) 
178/2024

M/S SUPER 
CASSETTES 
INDUSTRIES 
PVT. LTD. VS 
M/S GRAND 
ENTERTAINM
ENT PVT. 
LTD.

kkkhetan@ts
eries.net

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

RACHNA 
SAGAR PVT 
LTD VS 
PYARE LAL 
INDRESH 
CHANDRA 
BOOK 
SELLLER 
AND 
SUPPLIER

info.corporat
ejuris@gmail.
com

OPTIMAL 
MEDIA 
SOLUTIONS 
VS ADSUN 
ADVERTISIN
G AGENCY

shreshth@lak
win.in

STATE BANK 
OF INDIA VS 
SUMAN DEVI

jpadvocate@
gmail.com

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

Nikhil Jain Vs Rakesh KumarSHUBHAM 
AGARWAL

shubhamagar
wal1308@gm
ail.com

Dcb Bank Ltd Vs Acchay MiaANISH 
BHOLA

Anish_bhola1
7@yahoo.co
m

Ashish Kumar Chaudhary Vs Flipkart India Private LimitedSHASHWAT 
PARIHAR

shashwatadv
@gmail.com

Dcb Bank Ltd Vs Sanjeev KumarANISH 
BHOLA

Anish_bhola1
7@yahoo.co
m

Dcb Bank Ltd Vs Sunil TransportANISH 
BHOLA

Anish_bhola1
7@yahoo.co
m

Dcb Bank  Ltd Vs Sandeep KaimlaANISH 
BHOLA

Anish_bhola1
7@yahoo.co
m

Suresh Tripathi Vs Abs Engineering Works advocatesatye
ndra02@gma
il.com

EXECUTION 
(COMM)

Mrs Daljeet Kaur Pandey Vs Shri SanjayVARUN 
MEHLAWA
T

VARUN_ME
HLAWT@YA
HOO.CO.IN



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Advocate 
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9 Central

CS (COMM.) CS (COMM)/76/202411-01-2024 9810099445 23-01-2024

CS (COMM.) CS (COMM)/74/202411-01-2024 9310096440 10-01-2024

CS (COMM.) CS (COMM)/75/202411-01-2024 9810099445 23-01-2024

Execution (Comm)/21/202419-01-2024

CS (COMM.) CS (COMM)/125/202420-01-2024 9650944850 18-01-2024

CS (COMM.) CS (COMM)/126/202420-01-2024 9810476767 10-01-2024

OMP (I) (COMM)/43/202420-01-2024 9811452022

OMP (I) (COMM)/44/202420-01-2024 9811452022

Execution (Comm)/37/202425-01-2024 9810132179

CS (COMM.) CS (COMM)/155/202425-01-2024 9953497978 19-01-2024

CS (COMM.) CS (COMM)/159/202427-01-2024 9268300000 11.01.2024

CS (COMM.) CS (COMM)/158/202427-01-2024 8802416767 22-12-2023

OMP (I) (COMM)/70/202427-01-2024 9811452022

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

State Bank Of India Vs Meena DeviSURESH 
KUMAR 
SHARMA

Ashok Kumar Khetan Vs Mohit KarakYASHVANT 
SINGH

advyashwant
@gmail.com

State Bank Of India Vs Jaivir SinghSURESH 
KUMAR 
SHARMA

EXECUTION 
(COMM)

Union Bank Of India Vs Mohd SheranKAMALJIT 
SINGH 
RANOT

9890410729, 
9868487861

kamaljitsingh
ranot@gmail.
com

Navrang Oham Vs RoopamAKSHIT 
NAVANEY/
UMANG 
MAHINDRA
/ADITYA 
PURI

info@Reignle
gal.in

M/s Princem Ornaments Private Limited Vs M/s Iv JewellersVARUN 
GUPTA

gupta.varun1
@gmail.com

OMP (I) 
(COMM)

Hdfc Bank Ltd Vs Atul Pratap SinghANISH 
BHOLA

Anish_bhola1
7@yahoo.co
m

OMP (I) 
(COMM)

Hdfc Bank Ltd Vs Jafruddin S O FajruddinANISH 
BHOLA

Anish_bhola1
7@yahoo.co
m

EXECUTION 
(COMM)

Sanjay Gupta Vs Punarnava Yog FoundationA.K. 
SHARMA

AKSharmaad
voca99@gma
il.com

Hemant Kumar Vs Kamal BeriRADHIKA 
ARORA

aroraradhika
30@gmail.co
m

Beauty Art Prints India Pvt Ltd Vs Vishnu Proprietor Of Shree Je TextilesBHARAT 
GUPTA

bharat.gupta
@rkca.net

Rs Live Media Private Limited Vs Directorate Of Information And Publicity Government Of Nct Of DelhiRAKESH 
KUMAR

ADVOCATER
AKESH676@
GMAIL.COM

OMP (I) 
(COMM)

Dcb Bank Ltd Vs Davinder SinghANISH 
BHOLA

Anish_bhola1
7@yahoo.co
m
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9 Central

OMP (I) (COMM)/78/202429-01-2024 9818388241

10 Central 307 Civil CS (COMM)/109/202418-01-2024 9818701001 11-01-2024

307 Civil CS (COMM)/138/202422-01-2024 PRANAY SARKAR9871870036 15-01-2024

307 Civil CS (COMM)/167/202427-01-2024 ROHIT VASHIST9810189223 12-01-2024

307 Civil CS (COMM)/168/202429-01-2024 MOHIT AGARWAL9911092666 16-01-2024

11 Central CS (COMM) CS (COMM)/32/202403-01-2024 9818189667 21.12.2023

CS (COMM) CS (COMM)/51/202409-01-2024 9717838348 02.01.2024

CS (COMM) CS (COMM)/36/202405-01-2024 9818977551 21.12.2023

CS (COMM) CS (COMM)/41/202406-01-2024 SUDHIR SOLVENTS PVT LTD Vs THE INDIAN COSMETIC COMPANY9910007124 18.12.2023

CS (COMM) CS (COMM)/105/202416-01-2024 9810717949 02.12.2023

CS (COMM) CS (COMM)/72/202410-01-2024 JEEWAN PARKASH GUPTA(P),9810099243 06.01.2024

CS (COMM) CS (COMM)/71/202410-01-2024 YUVRAJ SETH(P),8826893759 02.01.2024

Misc. DJ Misc DJ/52/2024 20-01-2024 8826559479 -

CS (COMM) CS (COMM)/118/202419-01-2024 8447826840 12.01.2024

CS (COMM) CS (COMM)/145/202424-01-2024 9810016199 04.01.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

OMP (I) 
(COMM)

Indusind Bank Ltd Vs S S  Syndicate And OrsVIDUR 
SIKKA

vidursikka@t
rulegal.co.in

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SANDEEP 
JAIN Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

Saroj kumar Jha jhaksarojh1@
gmail.com

Kiran Shoes 
Manufacturers 
Pvt Ltd Vs 
Ashok Kumar/ 
John Doe

pranaysarkar
@live.com

M/s S K 
Educations Pvt 
Ltd Vs Umesh 
Kumar 
Chaturvedi

rohit1996vas
hist@gmail.c
om

M/s Katyani 
Maa Textiles 
through 
Proprietor 
Saurabh Jain 
Vs M/s 
Champion 
Jeans

mohitagarwal
andco@gmail
.com

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

Vipin Jain Vs Alok RustogiNitin Arora(P), nitin.arora46
5@gmail.com

COURT ROOM 
310

XPLANCK MARKETING PVT LTD Vs Dfb Natural Things Pvt LtdSahil Ralli(P), Sahilralliadvo
cate@gmail.c
om

COURT ROOM 
310

Madhav Life Style Pvt Ltd Vs Manjeet Singh NarangBRIJENDR
A PRATAP 

SINGH

briiendra.adv
79@Gmail.co
m 

COURT ROOM 
310

Alisha Ahuja AERONSID@
GMAIL.COM

COURT ROOM 
310

M/s Jindal Medical Store Vs Rsp Ravi Specialitiess Pharma(opc) Pvt LtdPiyush Mittal piyushmittala
dvocate@gm
ail.com

COURT ROOM 
310

State Bank 0f Bank Vs Kamla Devi jpgadvocate
@gmail.com

COURT ROOM 
310

Rohit Mathur Vs M/S BISHA DEVELOPERS PVTLTDVIKRAMSET
HLAWFIRM
@GMAIL.CO
M

COURT ROOM 
310

Icici Bank Ltd Vs Sumit Kumar SinghAkhilesh Kumar(P), associates9@
rediffmail.co
m 

COURT ROOM 
310

M/s Global Medikit Limited Vs M/s Zeus Healthcare IndiaNishiranjan Singh(P), nishiranjan_s
ingh@yahoo.
co.in

COURT ROOM 
310

M/s Taurus Apparels Pvt Ltd Vs Santosh Yadav Prop Of M/s Kensu Manufacturing And Trading CoFeroz Ahmed ferozahmed@
gmail.com
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11 Central

OMP (I) (COMM)/53/202420-01-2024 ANISH BHOLA(P),9811452022 -

OMP (I) (COMM)/54/202420-01-2024 ANISH BHOLA(P),9811452022 -

OMP (I) (COMM)/52/202420-01-2024 ANISH BHOLA(P),9811452022 -

20-01-2024 9811452022 -

CS (COMM) 22-01-2024 9650944850 19.01.2024

OMP (COMM) 25-01-2024 9818199103 -

CS (COMM) 25-01-2024 6201970125 23.01.2024

Ex (Comm) 27-01-2024 9999980081 -

OMP (I) (COMM)/75/202427-01-2024 ANISH BHOLA(P),9811452022 -

OMP (I) (COMM)/74/202427-01-2024 ANISH BHOLA(P),9811452022 -

OMP (I) (COMM)/73/202427-01-2024 ANISH BHOLA(P),9811452022 -

CS (COMM) CS (COMM)/176/202430-01-2024 9968722450 23.01.2024

CS (COMM) CS (COMM)/30/202404-01-2024 9811215075 22.12.2023

CS (COMM) CS (COMM)/31/202404-01-2024 9811215075 22.12.2023

CS (COMM) CS (COMM)/91/202415-01-2024 9718037056 22.09.2023

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

OMP (I)
(COMM)

Hdfc Bank Ltd Vs Mustak Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

OMP (I)
(COMM)

Hdfc Bank Ltd Vs Rahul  Yadav Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

OMP (I)
(COMM)

Hdfc Bank Ltd Vs Prem  Bisht Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

OMP (I)
(COMM)

OMP (I) 
(COMM)/51/2024

Hdfc Bank Ltd 
Vs Sazid Khan

ANISH 
BHOLA(P),

Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

CS 
(COMM)/136/2024

Navrang Oham 
Vs Jasmine 
Suits And 
Fabrics Private 
Limited

Aditya Puri Info@Reignle
gal.In

COURT ROOM 
310

OMP 
(COMM)/9/2024

Union Of India 
Vs Pankaj 
Mittal

Om 
Prakash(P),

oplawassociat
es@gmail.co
m

COURT ROOM 
310

CS 
(COMM)/156/2024

Nirmal Kumar 
Jain Vs Ram 
Babu  Sons

Shravan 
Bansal(P),

unitedmark@
unitedanduni
ted.com

COURT ROOM 
310

Execution 
(Comm)/39/2024

Vinod Kumar 
Goyal Vs M/s 
Equitas Small 
Finance Bank 
Ltd

Deepak 
Yadav(P),

DeepakYadav
Advocate 
@Gmail.Com 

COURT ROOM 
310

OMP (I)
(COMM)

Dcb Bank Ltd Vs Yaduveer Singh Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

OMP (I)
(COMM)

Dcb Bank Ltd Vs Dharam Raj Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

OMP (I)
(COMM)

Dcb Bank Ltd Vs Bhuvanesh Ramesh Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

Vikas Jain Vs Arumand Steel Industries Pvt LtdSeema Gupta adv.seemagu
pta@gmail.co
m

COURT ROOM 
310

Kewal Kumar Kwatr Alias Kewal Krishan Kwatra Vs Sahll OswalDinesh Kumar(P), dineshadv196
5@gmail.com

COURT ROOM 
310

Kewal Kumar Kwatra Alias Kewal Krishan Kwatra Vs M/s Kapoor JewellersDinesh Kumar(P), dineshadv196
5@gmail.com

COURT ROOM 
310

Central Bank of India Vs SheelaRamraghvendra kumar(P), RAMRAGHV
ENDRAR@G
MAIL.COM 
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No.
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12 Central 401 CS(COMM) 10/2024 02.01.2024 VAIBHAV GUPTA V/S NIKKI DEVINITIN ARORA9818189667 15.12.2024

401 CS(COMM) 11/2024 02.01.2024 NEERAJ SAINI9958953958 20.12.2023

401 CS(COMM) 21/2024 3.01.2024 SUNIL KUMAR GUTPA V/S M/S SILVERGLADES INFRASTRUCTUREK.K. MISHRA8287401425 20.12.2023

401 OMP(I) COMM 22/2024 03.01.2024 CANARA BANK V/S SANJEEV ARORARENU SRIVASTAVA9873413937

401 OMP(I) COMM 33/2024 04.01.2024 NEERAJ GUPTA V/S PRASHANT MEHTAJAGRITI JAIN8527506427

401 CS(COMM) 27/2024 22.01.2024

401 OMP(I)COMM 59/2024 23.01.2024 HDFC BANK LTD V/S SHUSHNAK GARG9811452022

401 CS(COMM) 144/2024 24.01.2024 9811161525 08.01.2024

401 CS(COMM) 170/2024 29.01.2024 9864422289 18.01.2024

401 41/2024 30.01.2024 VISHAL GARG8447894927

401 OMP(COMM) 11/2024 31.01.2024 SONU SAWHNEY V/S ANUKUL VIJ AND ORSPRASAHANT SINGH YADAV9999981708

401 CS(COMM) 179/2024 31.01.2024 M/S SUPER CASSETTES INUSTRIES P LTD V/S M/S GRAND GUMBER  ENTERTAINMENT AND EVENTK.K.KHETAN9810389109 19.07.2019

401 EX (COMM) 34/2024 25.01.2024 KANCHAN FASHION V/S BUNNY BINDRASUBHASH CHANDRA9810459844

401 EX (COMM) 16/2024 16.01.2024 KUMAR KHURANA9811031736

13 Central 402 02-01-2024 9811452022 ---

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

nitinarora465
@gmail.com

M/S 
TRIPTATHI 

HARDWARE 
& MILL 

STORE V/S 
M/S DD 

PRADHAN & 
CO (P) LTD.

neerajsaini91
@gmail.com

kk.mishra@
midaslegal.or
g

advrenuanan
d@gmail.com

unlegalgroup
@gmail.com

RAVASCO 
TRANSMISS
ION & 
PACKING 
LTD V/S 
JONSON 
RUBBER 
INDUSTRIE
S LTD.

ANISH 
BHOLA 

anishbhola17
@yahoo.com

RITA 
VOHRA V/S 
SUNITA 
RANI

SATYAEN
DRA 
KUMAR 
SINGH

sksingh116@
gmail.com

CANARA 
BANK V/S 
MUKUL 
DHINGRA

SUSHIL 
KUMAR 
RAI

raisushil0915
@gmail.com

EXEC(COMM
)

SHREE JEE 
POLYMER 
V/S MOTI 
AND SONS 
(MOTI 
SONS)

vishalgargadv
ocate@gmail.
com

vilawhouse@
gmail.com

kkkhtan@tse
ries.net

chandraadv31
@gmail.com

M/S SELINA 
PUBLISHER
S PVT LTD 

V/S 
SANTOSH 
AGENCIES

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

Arbitration u/s 
9

OMP (I) 
(COMM)/13/2024

DCB BANK 
LTD Vs 
SULEMAN 
KHAN

Parul  
Bhola(P),

Anish 
Bhola17@yah
oo.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
Name VS 
Respondent 
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Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees13 Central

402 02-01-2024 9811452022 ---

402 02-01-2024 9811205567 ---

402 Civil Suit 06-01-2024 9811379676 15-12-2023

402 08-01-2024 9871688568 ---

402 09-01-2024 8860070760 ---

402 Civil Suit 10-01-2024 9810099243 06-01-2024

402 Civil Suit 10-01-2024 7303296156 22-12-2023

402 Civil Suit 10-01-2024 9810195013 28-02-2023 & 18-04-2023

402 Civil Suit 10-01-2024 8527506427 29-12-2023

402 Civil Suit 10-01-2024 9990366723 20-12-2023

402 Civil Suit 10-01-2024 7303296156 22-12-2023

402 Civil Suit 10-01-2024 9810099243 21-12-2023

402 Civil Suit 11-01-2024 9810099445 --- ---

402 Civil Suit 16-01-2024 9313780408 12-01-2024

402 16-01-2024 9739046560 27-12-2023

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

Arbitration u/s 
9

OMP (I) 
(COMM)/12/2024

DCB BANK 
LTD Vs 
KAUSHLEND
RA GAJRAJ

Parul  
Bhola(P),

Anish 
Bhola17@yah
oo.com

Arbitration u/s 
9

OMP (I) 
(COMM)/1/2024

TATA 
CAPITAL 
FINANCIAL 
SERVICES 
LTD Vs M/S 
BUILDCOND 
INFRA 
PROJECTS 
PRIVATE 
LIMITED

Vikas 
Sharma(P),

sharmavikas4
07@gmail.co
m

CS 
(COMM)/37/2024

Amit Khanna 
Vs Harsh

Vikas 
Bhatia(P),

vksbht6@gm
ail.com

Arbitration u/s 
34

OMP 
(COMM)/5/2024

Rubal Sharma 
And Anr Vs 
Shri Ram 
Transport 
Finance 
Company 
Limited

VIKRAM 
SINGH(P),

vikram.panw
ar.adv78@gm
ail.com

Arbitration u/s 
9

OMP (I) 
(COMM)/21/2024

M/S 
IDFCBANK Vs 
SAHIL GOGIA 
AND ANR

Jatin 
Sethi(P),

gs.lawattorne
y@gmail.com

CS 
(COMM)/63/2024

State Bank Of 
India Vs Ram 
Kishan

JEEWAN 
PARKASH 
GUPTA(P),

JPGADVOCA
TE@GMAIL.
COM

CS 
(COMM)/65/2024

SUREKHA 
DESIGNS PVT 
LTD Vs 
GANESH 
PRASAD 
JAISWAL

Neelam 
Malik(P),

neelam.malik
8512@gmail.
com

CS 
(COMM)/64/2024

M/s S Chand 
And Co Ltd Vs 
Mr Gopala 
Krishnan 
Venkatraman

RAJESH  
KUMAR(P),

kumarrajesha
dv@yahoo.co
m

CS 
(COMM)/58/2024

Moderne 
Textile 
Soluions Vs 
Prashant 
Mehta

JAGRITI 
JAIN(P),

UNLEGALG
ROUP@GMA
IL.COM

CS 
(COMM)/60/2024

Canara Bank 
Vs Inderjeet 
Singh

Pratap 
Chandra  
Rana(P),

prana25000
@gmail.com

CS 
(COMM)/61/2024

SUREKHA 
DESIGNS PVT 
LTD Vs V2 
MART SHOP 
PVT LTD

Neelam 
Malik(P),

neelam.malik
8512@gmail.
com

CS 
(COMM)/62/2024

State Bank Of 
India Vs 
Pushpa

JEEWAN 
PARKASH 
GUPTA(P),

JPGADVOCA
TE@GMAIL.
COM

CS 
(COMM)/78/2024

STATE BANK 
OF INDIA Vs 
SHEELA

Suresh 
Kumar(P),

CS 
(COMM)/106/2024

Preeti Gupta 
Vs Praveen 
Gupta

SANTOSH 
KUMAR(P),

sbpandey7@y
ahoo.com

Arbitration u/s 
34

OMP 
(COMM)/6/2024

Ram 
Santhanam 
Prasad Vs Pnb 
Housing 
Finance Ltd

Saket  
Gogia(P),

saketgogia@l
awttitude.co
m
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Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

13 Central

402 Civil Suit 18-01-2024 9910985431 15-01-2024

402 Civil Suit 19-01-2024 9205460591 08-06-2023

402 19-01-2024 9811452022 ---

402 20-01-2024 9811452022 ---

402 Civil Suit 20-01-2024 9873039121 17-01-2024

402 Civil Suit 22-01-2024 98111161525 08-01-2024

402 23-01-2024 9811452022 ---

402 Civil Suit 23-01-2024 9811899899 20-12-2023

402 Misc DJ/64/2024 24-01-2024 9818389203 ---

402 24-01-2024 9873347330 ---

402 Civil Suit 29-01-2024 9958258255 ---- 25-01-2024

402 29-01-2024 9811452022 ---

402 29-01-2024 9811452022 ---

402 Civil Suit 31-01-2024 9810922232 19-01-2024

14 West NIL

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/113/2024

Mithilesh 
Bhagat Vs 
Optimum 
Contracts Pvt 
Ltd

ANANT 
KUMAR 
HAJELAY(P
),

hajelaylawass
ociates@gmai
l.com

CS 
(COMM)/119/2024

M/s Maruti 
Overseas Vs 
M/s B M 
Enterprises

BIMAL 
KUMAR(P),

BIMAL_ADV
OCATE01@Y
AHOO.COM

Arbitration u/s 
9

OMP (I) 
(COMM)/30/2024

HDFC BANK 
LTD Vs 
VIRENDER 
KASHYAP

ANISH 
BHOLA(P),

Anish 
Bhola17@yah
oo.com

Arbitration u/s 
9

OMP (I) 
(COMM)/47/2024

HDFC BANK 
LTD Vs 
PRASHANT 
KUMAR 
SINGH

ANISH 
BHOLA(P),

Anish 
Bhola17@yah
oo.com

CS 
(COMM)/132/2024

STATE BANK 
OF INDIA Vs 
SANJAY 
KUMAR

ASHISH 
BATRA(P),

ashishbatra8
5@gmail.com

CS 
(COMM)/137/2024

SHISPAL Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

satyendra 
kumar 
singh(P),

sksingh116@
gmail.com

Arbitration u/s 
9

OMP (I) 
(COMM)/58/2024

HDFC BANK 
LTD Vs VIKAS 
VIJAY 
KUMAR

ANISH 
BHOLA(P),

Anish 
Bhola17@yah
oo.com

CS 
(COMM)/141/2024

Mansi 
Aggarwal Vs 
MANOJ 
CHORASIA(SI
NCE 
DECEASED)E
RSTWHILE 
PROPRIETOR 
OF M/S M K 
ASSOCIATES 
THROUGH 
HIS LRs

Pankaj 
Agarwal(P),

pankaj@agne
sonepartners.
com

Misc. 
Application

M/S VIKAS 
TRADERS Vs 
STARRH 
ALMOND 
KINGS PVT 
LTD

ANJALI 
NEHRA(P),

gaursumeet5
00@gmail.co
m

Arbitration u/s 
9

OMP (I) 
(COMM)/62/2024

Tata Motors 
Finance 
Limited Vs Jai 
Parkash

MAYANK 
MAHAJAN(
P),

mayank_mah
ajan05@yaho
o.com

CS 
(COMM)/163/2024

Renu Taneja 
Vs Meenakshi 
Taneja

amit 
vohra(P),

Arbitration u/s 
9

OMP (I) 
(COMM)/77/2024

Dcb Bank Ltd 
Vs Parvez

ANISH 
BHOLA(P),

Anish 
Bhola17@yah
oo.com

Arbitration u/s 
9

OMP (I) 
(COMM)/76/2024

Dcb Bank Ltd 
Vs Sailesh 
Kumar

ANISH 
BHOLA(P),

Anish 
Bhola17@yah
oo.com

CS 
(COMM)/177/2024

Material 
Movell India 
Private 
Limited Vs 
Shri Arjun Pal

ANURAG 
PARASHAR
(P),

anuragparash
ar.advocate@
gmail.com

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

15 West 10/2024 04.01.2024 9810224624 04.12.2023

CS(COMM) 27/2024 11.01.2024 9999968277 21.12.2023

CS(COMM) 28/2024 11.01.2024 9990503001 02.01.2024

CS(COMM) 31/2024 12.01.2024 9811231910 15.12.2023

CS(COMM) 38/2024 16.01.2024 94444446565 10.01.2024

CS(COMM) 47/2024 20.01.2024 9999359053 9.01.2024

CS(COMM) 53/2024 22.01.2024 8285672608 19.01.2024

CS(COMM) 59/2024 23.01.2024 7428650450 16.01.2024

CS(COMM) 60/2024 24.01.2024 9899395409 14.01.2024

CS(COMM) 71/2024 27.01.2024 9711304060 18.01.2024

CS(COMM) 84/2024 29.01.2024 7428650450 19.01.2024

OMP(I)/COMM 12/2024 29.01.2024 9811133644 19.01.2024

CS(COMM) 85/2024 30.01.2024 9899053543 24.01.2024

CS(COMM) 86/2024 30.01.2024 9999653945 21.01.2024

CS(COMM) 91/2024 31.01.2024 9868227610 23.01.2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

UNION 
BANK OF 
INDIA VS. 
AMIT PAL 
SINGH

AMIT 
GUPTA

amitguptaadv
366@gmail.c
om

CENTRAL 
BANK OF 
INDIA VS. 
AMIT 
KUMAR 
GUPTA

HARDIK 
BEDI

hardikbedi20
gmail.com

ATUL 
NAYYAR VS. 
KRF LTD.

OJASVI 
KHANEJA

khanejalaw@
gmail.com

M/S ZETA 
BUILDTECH 
PVT. LTD. 
VS. M/S 
MULTICITY 
HOSPITALIT
Y

RAJEEV 
KUMAR 
TEWARI

r.tewari88@g
mail.com

SUNRISE 
ENTERRPIS
E VS. LOOK 
FOREVER

SAMEER 
SIDHAR

AIRRELAX 
INDUSTRIES 
PVT. LTD VS. 
AIRFORM 
SHOES PVT. 
LTD

AADESH 
SARASWAT

aadesh9696
@gmail.com

SAROGI 
SUPER SALES 
PVT. LTD. VS. 
PRAVEEN 
KOTHARI 

VARUN 
BEDI

advocatevaru
nbedi@gmail.
com

MOHAN 
MEAKIN LTD. 
VS. 
GOLDENLINE 
DEVELOPERS 
PVT LTD

BISHAN 
SHARMA

support@spn
legal.com

UNION 
BANK OF 
INDIA VS. 
BRINNS 
SANITARY 
APPLIANCE
S

RAJIV 
KUMAR

rajivpathakad
vocate@gmai
l.com

H G OIL 
CARRIERS 
VS. GLOBAL 
SALES 
INDIA

JAGDISH 
ARORA

jagdisharora0
703@gmail.c
om

MOHAN 
MEAKIN 
LTD VS. 
ALVIR 
REALITY 
SERVICE

B.P. 
SHARMA

support@spn
legal.com

SHRIRAM 
FINANCE VS. 
RAJ DEEP 
SINGH

MANOJ 
KUMAR

manojk.adv@
gmail.com

PSYCHROME
TRIC 
SOLUTIONS 
VS. MANOJ 
KUMAR

JAI 
VARDHAN 

advocatejaiva
rdhan@mail.
com

JAI 
ENTERPRISE
S VS. 
CHANDAN 
AND 
CHANDAN 
INDUSTRIES

DHRUV 
DWIVEDI

dhruvdadv@
gmail.com

HARISH 
VERMA VS. 
JOGINDER 
PAL SINGH

HARISH 
VERMA

gurusharansi
ngh7610@gm
ail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

15 West

CS(COMM) 92/2024 31.01.2024 9871499417 18.01.2024

16 West Arbitration 03-01-2024 8800171837 ---

Civil 04-01-2024 --- 02-01-2024

Civil 10-01-2024 9874965091 22-12-2023

Civil 10-01-2024 8920646070 02-01-2024

Civil 11-01-2024 9968010672 13-12-2023

Civil 11-01-2024 981128732

15-01-2024 9560322277 ---

Misc DJ/39/2024 15-01-2024 9711170446 ---- ---

Civil 15-01-2024 880231640 11-01-2024

Civil 18-01-2024 9811137173 --- 09-01-2024

Civil 18-01-2024 8285672608 12-01-2024

Civil 18-01-2024 8285672608 12-01-2024

Civil 19-01-2024 9899604908 08-01-2024

Civil 20-01-2024 9999337791 13-12-2023

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

MS. NEW 
WEMBLEY 
PRODUCTS 
LLP VS. MS. 
JAIN AND 
SONS

KARAN 
KUMAR 
GOGNA

karankmargo
gna.legal@g
mail.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

ARB A 
(COMM)/4/2024

Planning And 
Infrastructural 
Development 
Consultants 
Pvt Ltd Vs Lkt 
Engineering 
Consultants 
Pvt Ltd

SHEKHAR 
KUMAR 

krvijay97@g
mail.com

CS 
(COMM)/12/2024

Manoj Kumar 
Vs M/s Abjor 
Interio

basant 
kumar singh

vivekkumar0
1041994@gm
ail.com

CS 
(COMM)/24/2024

Blue Heaven 
Cosmetics Pvt 
Ltd Vs D K 
Traders

vaibhav 
verma

vaibhav.verm
aadvicate@g
mail.com

CS 
(COMM)/25/2024

Bank Of India 
Vs Narinder 
Kumar

sandeeep 
singh

sandeepanshl
aw@gmail.co
m

CS 
(COMM)/30/2024

Super Sign 
Industries Vs 
Jay Krishna 
Industries

SANJAY 
KUMAR

LAWYER.SA
NJAY@GMA
IL.COM

CS 
(COMM)/29/2024

Aum G Inc Vs 
Guneet 
Traders

rajiv gupta lawnrajiv@g
mail.com

12-12-2023 & 
18-12-2023

Execution 
Petition

Execution 
(Comm)/12/2024

Avinash 
Kumar Punjani 
Vs Sanjeev 
Bansal

sudhir 
anand

advocatesudh
iranand@gm
ail.com

Misc. 
Application

Vijay Kumar 
Jain Vs 
Richmond 
Blobal School 
And Others

DEEPAK R 
DAHIYA

CS 
(COMM)/36/2024

Campus 
Activewear 
Limited Vs 
Gopal Bhatia  
Proprietor Of  
M/s Shoes 
Galaxy

ANKIT 
PARASHAR

DELHI@ALB
ALAWOFFIC
ES.COM

CS 
(COMM)/43/2024

M/s Navkar 
International 
Vs M/s R S 
Enterprises

MOHAN 
SHARMA

CS 
(COMM)/41/2024

Saraogi Super 
Sales Pvt Ltd 
Vs Vikash 
Kumar Prop 
Sri Sai Textile

VARUN 
BEDI

ADVOCATEV
ARUNBEDI
@GMAIL.CO
M

CS 
(COMM)/42/2024

Saraogi Super 
Sales Pvt Ltd 
Vs Binod 
Kumar 
Chawrasia 
Prop Vikash 
Readymade

VARUN 
BEDI

ADVOCATEV
ARUNBEDI
@GMAIL.CO
M

CS 
(COMM)/45/2024

SAHARA 
TIMBER 
TRADER Vs G 
I  
ENTERPRISE
S

KARAN 
PREET 
SINGH

KARANSAFR
ON50@GMA
IL.COM

CS 
(COMM)/49/2024

Lashkara 
Essentials Vs 
Saurabh 
Singhal

NIRANJAN 
KAUR

LEGAL.SLH
@GMAIL.CO
M



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

16 West

Civil 20-01-2024 9999918302 16-01-2024

Civil 22-01-2024 8285672608 23-12-2023

Civil 22-01-2024 8285672608 23-12-2023

Civil 24-01-2024 9873245548 18-01-2024

Arbitration 24-01-2024 9811133644 ---

Civil 24-01-2024 9654224557 17-08-2023

17 West CS (COMM) CS (COMM)/1/2024 02-01-2024 9818333616 14-12-2023

CS (COMM) 05-01-2024 811008367 27-12-2023

CS (COMM) 05-01-2024 9810224624 04-12-2023

CS (COMM) 08-01-2024 9968010672 13-12-2023

CS (COMM) 08-01-2024 9968010672 19-12-2023

CS (COMM) 08-01-2024 9953154353 03-01-2024

CS (COMM) 08-01-2024 9350901394 05-01-2024

CS (COMM) 09-01-2024 9873039121 17-01-2024

CS (COMM) 11-01-2024 9810866704 11-01-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/48/2024

M/s Gsv 
Products Vs 
M/s Rc 
Enterprises

SAMEER 
SIDHAR

SAMEER.SID
HAR@METR
OPOLITANL
EGAL.IN

CS 
(COMM)/56/2024

Saraogi Super 
Sales Pvt Ltd 
Vs Kabita 
Bhuwania 
Prop 
Jagadamba 
Readymade

VARUN 
BEDI

ADVOCATEV
ARUNBEDI
@GMAIL.CO
M

CS 
(COMM)/55/2024

Saraogi Super 
Sales Pvt Ltd 
Vs Anil kumar 
Prop Nicky 
Exclusive

VARUN 
BEDI

ADVOCATEV
ARUNBEDI
@GMAIL.CO
M

cs 
(COMM)/62/2024

Canara Bank 
Vs M/s 
Bhardwaj 
Traders 
Through Its 
Proprietor 
Subodh

SUMIT 
VIRMANI

VIRMANILA
WCO@GMAI
L.COM

OMP(I)
(COMM)/08/2024

SHRIRAM 
FINANCE 
LTD. V/S 
AANCHAL

MANOJ 
KUMAR

MANOJK.AD
V@GMAIL.C
OM

cs 
(COMM)/61/2024

M/S 
EASTERN 
BEARING 
PVT. LTD.

GAGAN 
KUMAR 

ADVSUNILSI
NGHHP@G
MAIL.COM

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

RSL 
BIOSCIENCE 
PVT LTD VS R 
N PHARMA

Krishna M. 
Singh

krishnaparm
aara@gmail.c
om

CS 
(COMM)/17/2024

UCO BANK VS 
AMIT VOHRA

I.S. Chauhan Ischauhanadv
01@gmail.co
m

CS 
(COMM)/18/2024

UNION BANK 
OF INDIA VS 
KULDEEP 
DAGAR

AMIT 
GUPTA

amitguptaadv
366@gmail.c
om

CS 
(COMM)/19/2024

SUPER SIGN 
INDUSTRIES 
VS SHANKAR 
LAL 
VIKRAMSEN

SANJAY 
KUMAR

lawyer.sanjay
@ gmail.com

CS 
(COMM)/20/2024

SUPER SIGN 
INDUSTRIES 
VS POOJA 
PRIYANKA 
VANDRASI

SANJAY 
KUMAR

lawyer.sanjay
@ gmail.com

CS 
(COMM)/21/2024

BANK OF 
BARODA VS 
SONIA 
SABHARWAL

SUMEET 
ANAND

sumeetanand
.adv@gmail.c
om

CS 
(COMM)/22/2024

GULSHAN 
SHARMA VS 
BAJAJ 
ALLIANZ 
GENERAL 
INSURANCE 
CO LTD 
THROUGH

AKHLAK 
ALI

akhlakali adv 
ocate@gmail.
com

CS 
(COMM)/52/2024

KISHAN 
KISHORE 
TANDON AND 
SONS HUF Vs 
RAJOURI 
GARDEN 
RESIDENTS 
CLUB REGD

ARUN  K 
BATRA

ashishbatra8
5@gmail.com

CS 
(COMM)/78/2024

RISHI PAL 
SHARMA Vs 
NEXT 
GENERATION 
DEALS I PVT 
LTD 
THROUGH 
ITS MD 
BRIJESH 
KUMAR 
SHARMA

PARTH 
SHARMA

advparthshar
ma3653@gm
ail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

17 West

20-01-2024 20-01-2024

CS (COMM) Misc DJ/63/2024 16-01-2024 9811133644 Nil

16-01-2024 9811133644 Nil

CS (COMM) 24-01-2024 9811133644 Nil

25-01-2024 95603222777 23-01-2024

18 West 2/2024 02-01-2024 9899454835 22-12-2023

9/2024 04.01.2024 9818189667 15-12-2023

13/2024 05.01.2024 9953154353 03.01.2024

14/2024 05.01.2024 9811563623 08.11.2023

26/2024 11-01-2024 9811329325 04.01.2024

39/2024 18-01-2024 8285672608 12-01-2024

40/2024 18-01-2024 7428650450 02-01-2024

44/2024 19-01-2024 9654554644 18-12-2023

46/2024 20-01-2024 9958280740 12-01-2024

50/2024 22-01-2024 8285672608 23-12-2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM)

CS 
(COMM)/93/2024

SATYAPAL 
MITTAL VS 
ANOOP 
GUPTA

SHRESHTH 
JAIN

SHRIRAM 
FINANCE LTD 
VS 
SATYENDRA

MANOJ 
KUMAR

manojk.adv@
gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/1/2024

SHRIRAM 
FINANCE LTD 
VS SHIV KR 
KUSHWAHA

MANOJ 
KUMAR

manojk.adv@
gmail.com

OMP (I) 
(COMM.)/2/2024

PUNJAB 
NATIONAL 
BANK VS M/S 
SGM 
ENTERPRISE
S

MANOJ 
KUMAR

manojk.adv@
gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/3/2024

SAVITA 
ANAND VS 
PARVEEN 
SHARMA

SUDHIR 
ANAND

advocatesudh
iranand@gm
ail.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

CS 
(COMM)/2/2
024

Dileep Sharma 
V. Kali Charan 
Sharma

Rakesh 
Kumar 
Shukla

rks108@gmai
l.com

CS 
(COMM)/9/2
024

Vee Kay 
Enterprises V. 
Subham 
Printing Press

Nitin Arora nitin.arora46
5@gmail.com

CS 
(COMM)/13/20
24

Union Bank Of 
India Vs Lalit 
Sharma

Sumeet 
Anand

sumeetanand
.adv@gmail.c
om

CS 
(COMM)/14/20
24

Bank Of 
Baroda Vs 
Deepanshu 
Dalal

Arun 
Nischal

arunnischal@
gmail.com

CS 
(COMM)/26/20
24

Pankaj Mohan 
Gombar Vs 
Pravin Kumar

Abhay Mani mani.abhay@
gmail.com

CS 
(COMM)/39/20
24

Saraogi Super 
Sales Pvt Ltd 
Vs Biswajit 
Das Prop  M/s 
Das 
Readymade 
Center

Varun Bedi advocatevaru
nbedi@gmail.
com

CS 
(COMM)/40/20
24

Mohan Meakin 
Limited Vs 
Deep Mohan 
Singh Arneja

B.P. Sharma support@spn
legal.com

CS 
(COMM)/44/20
24

Ms Srp Media 
Through Its 
Authorised 
Representative 
Sh Sudhanshu 
Priyadarshi Vs 
Optima Mart 
Opc Pvt Ltd 
Through Its 
Director Sh 
Pranjal 
Kukreja

Aanchal 
Budhiraja

advocatealok1
975@gmail.c
om

CS 
(COMM)/46/20
24

Stellar 
Minerals  
Through  Sh 
Vaibhav 
Narula Vs 3 D 
Polymers  
Through Sole 
Proprietor  Sh 
Puneet Tal 
War

Sahib 
Kochar

Law.Sahib@g
mail.com

CS 
(COMM)/50/20
24

Saraogi Super 
Sales Pvt Ltd 
Vs Moti Lal 
Tahilyani Prop 
Moti 
Vishandas

Varun Bedi advocatevaru
nbedi@gmail.
com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

18 West

51/2024 22-01-2024 Not provided Not provided 09-01-2024

73/2024 27-01-2024 26-10-2023

58/2024 23-1-2024 7428650450 18-1-2024

79/2024 29-01-2024 9582616050 24-1-2024

80/2024 29-01-2024 15-1-2024

81/2024 29-01-2024 9811896060 24-1-2024

82/2024 29-01-2024 9899408618 25-1-2024

83/2024 29-01-2024 9899408618 25-1-2024

87/2024 30-01-2024 8920146856 22-12-2023

88/2024 30-01-2024 7428650450 24-1-2024

89/2024 30-01-2024 9654224557 27-1-2024

90/2024 30-01-2024 9811207995 29-01-2024

19 West 6/2024 02-01-2024 9953154353 07/12/23

7/2024 02-01-2024 9953154353 12/7/2023

8/2024 04-01-2024 9935067770 18/02/21

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/51/20
24

Airrelax 
Industries 
Private 
Limited Vs 
Airform Shoes 
Private 
Limited

Aadesh 
Kumar

CS 
(COMM)/73/2
024

M/s Psa 
Polymers Pvt. 
Ltd. Vs M/s 
Siddarhth 
Display and 
Devices Pvt. 
Ltd. Ors

R.L Bhagat 9910639360, 
9999653611

rlbajurist@g
mail.com

CS 
(COMM)/58/20
24

Mohan Meakin 
Limited Vs 
Expo Media 
Developers Pvt 
Ltd

B.P. Sharma support@spn
legal.com

CS(Comm.)/7
9/2024

Rahul Singla 
Sole Prop. Of 
Delhi Polymer 
Vs Nine Plus 
Shoes Pvt. Ltd.

Vishalashkhi 
Goel

garg.kamaksh
i.kg@gmail.c
om

CS(COMM.)/8
0/2024

M/s Psa 
Polymers Pvt. 
Ltd. Vs M/s 
Skai Tubes

R.L Bhagat 9910639360, 
9999653611

rlbajurist@g
mail.com

CS 
(COMM)/81/2
024

State Bank Of 
India Vs 
Sanjay Kumar 
Chaoudhary

Swapnika kumarashoka
dvocate@gm
ail.com

CS 
(COMM)/82/
2024

State Bank Of 
India Vs 
Dharmendra

Shalini 
Upadhyay

shaliniadvoca
te@gmail.co
m

CS 
(COMM)/83/
2024

State Bank Of 
India Vs 
Deepak Soni

Shalini 
Upadhyay

shaliniadvoca
te@gmail.co
m

CS 
(COMM)/87/20
24

Virender 
Kumar Vs 
Jasmeen Singh 
Wadhwa

Mohit Kr. 
Sharma

jagdishsethi
@yahoo.co.in

CS 
(COMM)/88/20
24

Mohan Meakin 
Limited Vs 
Manjit Singh

B.P. Sharma support@spn
legal.com

CS 
(COMM)/89/20
24

M/s Eastern 
Bearings Pvt 
Ltd Vs Mega 
Steel 
Industires C

Gagan 
Kumar

advsunilsingh
hp@gmail.co
m

CS 
(COMM)/90/20
24

Mukesh 
Kumar Swami 
Vs M/s 
Woodtech 
Interiors 
Through Its 
Partners

Rohtash 
Kanwar

rohkan147@g
mail.com

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

CS 
(COMM)/6/202
4

Bank Of 
Baroda Vs 
Dinesh

Praryush 
Parimal

suprapartner
slegal@gmail.
com

CS 
(COMM)/7/202
4

Bank Of 
Baroda Vs 
Biker Shopee 
And Anr

Praryush 
Parimal

suprapartner
slegal@gmail.
com

CS 
(COMM)/8/202
4

JIVAA 
RETAILS 
INDIA PVT. 
LTD. Vs 
UNITED 
GLASS AND 
PLYWOOD 
CO.

Rakesh 
Kumar 
Sharma

atul.unitedag
encies@gmail
.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

19 West

11/2024 04-01-2024 9711900673 19/12/23

15/2024 05-01-2024 9312248785

16/2024 05-01-2024 9312248785

23/2024 10-01-2024 9999630431 08/12/23

32/2024 15-01-2024 9990781015 09/01/24

33/2024 15-01-2024 9990781015 09/01/24

34/2024 15-01-2024 9312276651 04/10/23

35/2024 15-01-2024 9312276651 09/10/23

37/2024 15-01-2024 9582948804 18/10/23

54/2024 22-01-2024 7008900552 23/12/23

63/2024 25-01-2024 9810552424 16/01/24

64/2024 25-01-2024 7838443353 18/01/24

65/2024 25-01-2024 7838443353 18/01/24

69/2024 25-01-2024 8447592082 10/01/24

70/2024 25-01-2024 9313725724 23/01/24

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/11/20
24

Punjab 
National Bank 
Vs Chawla 
Book Depot

Ved Prakash Advocateprak
ashved@gmai
l.com

CS 
(COMM)/15/20
24

Rekha Bansal 
Vs M/s  Altime 
Power Systems 
Pvt Ltd

Rohit Goel

CS 
(COMM)/16/20
24

Ashok Bansal 
Vs M/s Altime 
Power Systems 
Pvt Ltd

Rohit Goel

CS 
(COMM)/23/20
24

Entertainment 
Network India 
Ltd Vs Ashish 
Guliani

aditi Tuteja aditituteja15
@gmail.com

CS 
(COMM)/32/20
24

State Bank Of 
India Vs Rahul

Rajiv Kumar 
Thakur

thakur.rajiv1
985@gmail.c
om

CS 
(COMM)/33/20
24

State Bank Of 
Inida Vs 
Rakesh Kumar

Rajiv Kumar 
Thakur

thakur.rajiv1
985@gmail.c
om

CS 
(COMM)/34/20
24

M/s Zeta 
Buildtech Pvt 
Ltd Vs Nova 
Garments Pvt 
Ltd

Rajeev 
Kumar 
tiwari

r.tewari88@g
mail.com

CS 
(COMM)/35/20
24

Zeta Buildtech 
Pvt Ltd Vs M/s 
Path2Way Hr 
Solutions Pvt 
Ltd

Rajeev 
Kumar 
tiwari

r.tewari88@g
mail.com

CS 
(COMM)/37/20
24

Amit Sharma 
Vs Shiv 
Enterprises

Deepak 
Grover

shapelegaltea
m@gmail.co
m

CS 
(COMM)/54/20
24

Saraogi Super 
Sales Pvt Ltd 
Vs Kanhaiya 
Agrawal Prop 
Gajanand 
Garments

Varun Bedi agrawal.kanh
iya2013@gm
ail.com

CS 
(COMM)/63/20
24

Mohan Meakin 
Limited Vs 
Fortune Health 
Care Services 
Pvt Ltd

Bishan 
Shrma

suppORT@S
PNLEGAL.C
OM

CS 
(COMM)/64/20
24

A And S Steel 
Private 
Limited Vs 
Smt Aradhana 
Tiwari, Prop 
Footlife India 
Company

shiven 
Banga

advshivenban
ga@gmail.co
m

CS 
(COMM)/65/20
24

A And S Steel 
Private 
Limited Vs 
Shri Abdul 
Rahaman, 
Prop G P 
Traders

shiven 
Banga

advshivenban
ga@gmail.co
m

CS 
(COMM)/69/20
24

Airens 
Marketing 
Private Ltd Vs 
Rajat Gupta

Yogesh 
Vidyakar

yogesh088@
gmail.com

CS 
(COMM)/70/20
24

Canara Bank 
Vs Dhruv 
Munjal

Sudesh 
Ranjan 
Singh

dhruvmunjal
36@ 
Yahoo.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

19 West

74/2024 27-01-2024 9911616758 23/01/24

75/2024 27-01-2024 9811365575 16/01/24

76/2024 29-01-2024 9810866704 02/01/24

77/2024 29-01-2024

94/2024 31-01-2024 9810552424

20 1 CS(COMM) 2/2024 02.01.2024 9999767535, 22.02.2023

1 CS(COMM) 3/2024 02.01.2024 SBI VS. VIJAY 20.12.2023

1 CS(COMM) 4/2024 02.01.2024 20.12.2023

1 CS(COMM) 6/2024 02.01.2024 23.12.2023

1 CS(COMM) 7/2024 03.01.2024 8802101274 20.11.2023

1 CS(COMM) 15/2024 05.01.2024 9990182901 20.12.2023

1 CS(COMM) 14/2024 05.01.2024 9990182901 20.12.2023

1 CS(COMM) 13/2024 05.01.2024 28.12.2023

1 CS(COMM) 12/2024 05.01.2024 9911440333 19.11.2022

1 CS(COMM) 16/2024 05.01.2024 28.12.2023

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/74/20
24

Ramesh Tagraj 
Bhansali Vs 
Kailash Kumar

Mukesh 
Aggarwal

Goyaltani132
@gmail.com

CS 
(COMM)/75/20
24

Rajendra 
Prasad 
Agrawal Vs 
Javed Khan

tanya Goyal mukesh_agga
rwaln25a@ya
hoo.com

CS 
(COMM)/76/20
24

M/s Sirca 
Paints India 
Limited Vs 
Ansaar Traders

Parth 
Sharma

advparthshar
ma3653@gm
ail.com

CS 
(COMM)/77/20
24

Priyanka 
Mittal Vs 
Ajnara India 
Limited

CS 
(COMM)/94/20
24

Mohan Meakin 
Limited Vs 
Pioneer Gel 
Private 
Limited

Bishan 
Shrma

suppORT@S
PNLEGAL.C
OM

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

PRAHLAD 
SINGH VS. 
RAJENDRA 

VERMA

RAJENDRA 
KR. SINGH

RAJADVOCA
TE1975@GM
AIL.COM

SHIV K 
TYAGI

9811059032, 
9643242952

SHIVKTYAGI
1@GMAIL.C
OM

SBI VS. RAM 
CHANDER

SHIV K 
TYAGI

9811059032, 
9643242952

SHIVKTYAGI
1@GMAIL.C
OM

SBI VS. ZAKIR 
HUSSAIN

SHIV K 
TYAGI

9811059032, 
9643242952

SHIVKTYAGI
1@GMAIL.C
OM

M/S FIRST 
FIDDLE F 

AND B PVT. 
LTD. VS. A.A. 
VENTURES

RITESH 
SAXENA, 
MEGHA 

SHARMA

RITESH@TH
ELAWCARE.
IN

BANK OF 
INDIA VS. 

BISH AMBER 
SINGH

V.P. 
TIWARI

VPTIWARIA
DVOVATE@
GMAIL.COM

BANK OF 
INDIA VS. 

GHANSHYAM 
RAI

V.P. 
TIWARI

VPTIWARIA
DVOVATE@
GMAIL.COM

SBI VS. RANI 
PROWAL

SHIV K 
TYAGI

9811059032, 
9643242952

SHIVKTYAGI
1@GMAIL.C
OM

MANJ 
CHITKAM VS. 

DILSHAD 
BEGUM AND 

ANR.

SIDDHANT 
SHARMA

SIDDHANTS
HARMAADV
@GMAIL.CO
M

SBI VS. MR. 
UMMED 

KHAN

SHIV K 
TYAGI

9811059032, 
9643242952

SHIVKTYAGI
1@GMAIL.C
OM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 17/2024 05.01.2024 29.12.2023

1 CS(COMM) 20/2024 08.01.2024 9818365119 21.12.2023

1 CS(COMM) 22/2024 09.01.2024 9811278762 13.12.2023

1 CS(COMM) 21/2024 09.01.2024 9899218215 03.10.2023

1 CS(COMM) 27/2024 11.01.2024 9818834488 15.12.2023

1 CS(COMM) 30/2024 11.01.2024 8882303942 12.12.2023

1 CS(COMM) 29/2024 11.01.2024 9999448797 02.11.2023

1 CS(COMM) 33/2024 12.01.2024 19.12.2023

1 CS(COMM) 34/2024 12.01.2024 98999027104 08.12.2023

1 CS(COMM) 42/2024 15.01.2024 9971357074 22.12.2023

1 CS(COMM) 43/2024 15.01.2024 9971357074 22.12.2023

1 CS(COMM) 44/2024 15.01.2024 9971357074 22.12.2023

1 CS(COMM) 45/2024 15.01.2024 9971357074 22.12.2023

1 CS(COMM) 47/2024 15.01.2024 8920646070 22.11.2023

1 CS(COMM) 57/2024 16.01.2024 9971357074 04.01.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

SBI VS. 
VISHAL 
KUMAR

SHIV K 
TYAGI

9811059032, 
9643242952

SHIVKTYAGI
1@GMAIL.C
OM

SBI VS. 
NEERAJ 
KAPOOR

VARUN K. 
CHANDIOK

CHAMBESO
FVARUNCH
ANDIOK@G
MAIL.COM

M/S BRM 
LEAVE AND 

PVT. LTD. VS. 
SHRI SHIVAM 
DHAMA AND 

ANR.

RUCHIR  
BATRA

ADV.RUCHI
RBATRA@G
MAIL.COM

NEXT RADIO 
LTD. ROCIO 
INDUSTRIES 

PVT. LTD.

RAHUL 
MALHOTR

A

RAHULSSM
ALHOTRA@
GMAIL.COM

M/S BAJAJ 
RUBBER VS. 
SARASWATI

S.S. 
KHATIN 

PVT. LTD.

KHATRIADV
OCATES@G
MAIL.COM

YGL 
LOGISTICS 

PVT LTD. VS. 
MANGLAM

UDAY 
KUMAR

ADVUDAYK
UMAR@GM
AIL.COM

M/S 
PRAKASH 

MASALA VS. 
DEVI SHAKTI

AK 
ASSOCIATE

S

KUSHAGRA
BANSAL@A
KASSOCIAT
RES.ORG.IN

KARISHMA 
PAUL VS. 
SATISH 
MALIK

RAJAT 
AHUJA

9711561885, 
7011908279

RAJATA.LA
W@GMAIL.C
OM

SH. RAJ RAI 
VS. M/S KDP 
INFRASTRUC

TURE

RAJEEV 
KR.

LIBRAADV73
@GMAIL.CO
M

DEUTSCHE 
BANK  LTD. 

VS. MR. 
SUBODH 
KUMAR

SURI AND 
COMPANY

LITIGATIIO
N@SURICO.I
N

DEUTSCHE 
BANK LTD. 

VS. MR. 
MUKESH 
CHAND

SURI AND 
COMPANY

LITIGATIIO
N@SURICO.I
N

DEUTSCHE 
BANK LTD. 

VS. MR. 
CHANDAR 
PRAKASH

SURI AND 
COMPANY

LITIGATIIO
N@SURICO.I
N

DEUTSCHE 
BANK LTD. 

VS. MR. 
CHANDAR 
PRAKASH

SURI AND 
COMPANY

LITIGATIIO
N@SURICO.I
N

BANK OF 
INDIA VS. 

MOHD. 
MANJUR 

ALAM

SANDEEP 
SINGH

SANDEEPAN
SHLAW@G
MAIL.COM

DEUTSCHE 
AG VS. M/S 

RPS 
MANAGEMEN

T AND 
CONSULTANT

SURI AND 
COMPANY

LITIGATIIO
N@SURICO.I
N



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 58/2024 16.01.2024 9971357074 04.01.2024

1 CS(COMM) 56/2024 16.01.2024 9911000651 15.01.2024

1 CS(COMM) 55/2024 16.01.2024 9911000651 15.01.2024

1 CS(COMM) 61/2024 18.01.2024 9911567714 25.09.2023

1 CS(COMM) 62/2024 18.01.2024 09.01.2024

1 CS(COMM) 63/2024 18.01.2024 9873099775 23.11.2023

1 CS(COMM) 64/2024 18.01.2024 9810288424 15.12.2023

1 CS(COMM) 65/2024 18.01.2024 9873099775 23.11.2023

1 CS(COMM) 68/2024 19.01.2024 K.K. SINGH 9810343732 04.01.2024

1 CS(COMM) 72/2024 20.01.2024 9910599511 22.12.2023

1 CS(COMM) 73/2024 20.01.2024 8826307745 02.12.2023

1 CS(COMM) 75/2024 22.01.2024 9999886478 NOT FILED 09.01.2024

1 CS(COMM) 78/2024 23.01.2024 8586883779 15.11.2023

1 CS(COMM) 81/2024 24.01.2024 9718747666 05.01.2024

1 CS(COMM) 80/2024 24.01.2024 9999467283 16.01.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

DEUTSCHE 
AG VS. M/S 

PRINCE 
LIFTA 

MOBITECH 
PVT. LTD.

SURI AND 
COMPANY

LITIGATIIO
N@SURICO.I
N

WINGS 
PHARMACEU

TICAL PVT. 
LTD. VS. 

HELBREDE 
HEALTHCAR
E PVT. LTD.

ROHIT 
BOHRA

SIDDHARTH
BAMBHA@G
MAIL.COM, 
ROHIT@BA
MBHAANDN
ANDAN.IN

WINGS 
PHARMACEU

TICAL PVT. 
LTD. VS. 

CELEBRITY 
BIOPHARMA

SIDDHART
H BAMBHA 

AND LUV 
VIRMANI

SIDDHARTH
BAMBHA@G
MAIL.COM, 
ROHIT@BA
MBHAANDN
ANDAN.IN

SH. BHIM 
SINGH VS. 
PETUNIA 

BEAUTIFY 
AND CARE 
PVT. LTD.

AMIT 
DHAKA 

AND 
ASSOCIATE

S

AMITDHAK
ATHELAWY
ER@GMAIL.
COM

M/S ZAK 
GLOBAL 

SERVICES 
PVT. LTD. VS. 
M/S SHRACHI 

BURDMAN 
DEVELOPERS 

PVT. LTD.

AKSHAYA 
AGGARWL 

AND 
DEEPAK 

JOSHI

9999777687, 
9873580987

LEXYANTRA
@GMAIL.CO
M

CANARA 
BANK VS. 
LATE MR. 

SRINIVASAM

KAVINDRA 
SOLANKI

KAVINDRA
@RUDRALE
GAL.COM

CANARA 
BANK VS. 

OMVATI AND 
ORS.

ANIL KR. 
SINGH

ANILSINGH
ANDCOMPA
NY@GMAIL.
COM

CANARA 
BANK VS. 
LATE IHD 

SALES

KAVINDRA 
SOLANKI

KAVINDRA
@RUDRALE
GAL.COM

SBI VS. MR. 
SYE MASUD 

KAMAL 
NIZAM

KSIGH1123@
REDIFFMAI
L.COM

BANK OF 
INDIA VS. 

ANKIT GOYAL

GAURAV 
DUA

GAURAVDU
A8@GMAIL.
COM

BANK OF 
INDIA VS. 

ARUN 
ENTERPRISE

DR. SUMIT 
KUMAR

SUMITKUM
AR.ENLU271
@GMAIL.CO
M

HT MEDIA 
LTD. VS. 
SIGNET 
MEDIA 

SERVICE PVT. 
LTD.

LEGAL 
KNIGHTS 

LAW FIRM

CANARA 
BANK VS. 
ROHAN 

AUTOMOTIVE 
EQUIPMENT

PRISTINE 
LAW CARE

PRISTINELA
WCARE1@G
MAIL.COM

ELEVAR 
SPORTS PVT. 

LTD. VS. 
INTUTIVE 

SPORTS 
TECHNOLOGI

ES AND 
APPLIED 

SCIENCE PVT. 
LTD.

RICHA 
PANDEY, 

ABHILASH 
GUPTA, 

PRITHVI 
JUNEJA

DEL@KRISH
NAANDSAU
RASTRI.CO
M

HT MEDIA 
LTD. VS. 
BHARAT 

MEDIA LLC 
THROUGH 

ITS FOUNDER

MADUR 
DHINGRA

RAKESH@A
MSASSOCIA
TIATES.CO.I
N



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 85/2024 29.01.2024 9811734395 24.01.2024

1 CS(COMM) 86/2024 29.01.2024 04.01.2024

1 CS(COMM) 87/2024 29.01.2024 NOT FILED 02.01.2024

1 CS(COMM) 93/2024 31.01.2024 9810210832 NOT FILED 12.12.2023

1 CS(COMM) 94/2024 31.01.2024 9810210832 NOT FILED 12.12.2023

1 CS(COMM) 25/2024 10.01.2024 28.12.2023

1 CS(COMM) 26/2024 10.01.2024 29.12.2023

21 25 CS (COMM.) 08/2024 01-11-2023 HEMANT GUPTA9811085066 01.12.2023

25 CS (COMM.) 24/2024 10.01.2024 S.K.TYAGI 9811059032 28.12.2023

25 CS (COMM.) 23/2024 10.01.2024 CHERY GUPTA 9811056644 22.12.2023

25 CS (COMM.) 31/2024 12.01.2024HSN INTERIORS Vs BIOTRENDS INDIASH. NEERAJ JAIN9868503034 16.11.2023

25 CS (COMM.) 38/2024 15.01.2024 9971357074 22.12.2023

25 CS (COMM.) 37/2024 15.01.2024 9971357074 22.12.2023

25 CS (COMM.) 39/2024 15.01.2024 9971357074 08.12.2023

25 CS (COMM.) 49/2024 15.01.2024 8920646070 22.11.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

RAJEEV 
ARORA VS. 
AXIS BANK 
LTD. AND 

ANR.

ASHISH 
AGGARWA

L

AMITBHATN
AGAR@INTE
LLECTLP.CO
M

SBI  VS. MR. 
RAM NARESH

R. N. 
SINGH AND 
ASSOCIATE

S

9868523230, 
8076466594

ADVRNARA
YAN@GMAI
L.COM

M/S JAY 
AMBE 

LOGISTICS 
VS. M/S 

PRIMA TEL 
FIBCOM LTD.

KULDEEP 
SINGH AND 

ROHIT 
JAIN

ADV.KULDE
EP93@GMAI
L.COM

SBI VS. SH. 
ABHISHEK 
GARODIA

VIJAY 
PRAKASH

SBI VS. SH. 
SUNIL 

KUMAR

VIJAY 
PRAKASH

SBI VS. 
SANTOSH 

YADAV

SHIV K 
TYAGI

9811059032, 
9643242952

SHIVKTYAGI
1@GMAIL.C
OM

SBI VS. 
MRADUL 
KUMAR 
GUPTA

SHIV K 
TYAGI

9811059032, 
9643242952

SHIVKTYAGI
1@GMAIL.C
OM

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

SHIVAM 
UDYOG PVT 
LTD Vs M/S 

ANKUSH 
PUBLICATIO
N PVT LTD

vakilhra@hot
mail.com

STATE BANK 
OF INDIA Vs 

NIKETA

shivtyagi1gm
ail.com

MANAS GEO 
TECH INDIA 

Vs TATA 
PROJECTS 

LTD

asimnasemad
v@gmail.com

drjainlawgir
m@gmail.co
m

DEUTSHE 
BANK Vs 

RAMINDER 
SINGH

SURI & 
COMPANY 
LAW FIRM

litigation@su
rico.in

DEUTSCHE 
BANK AG Vs 
SAMRIDH 
HEALTHY 

DAIRY 
FARMS

SURI & 
COMPANY 
LAW FIRM

litigation@su
rico.in

DEUTSCHE 
BANK AG Vs 

PRAVEEN 
AROMA PVT 

LTD

SURI & 
COMPANY 
LAW FIRM

litigation@su
rico.in

BANK OF 
INDIA Vs 

KRIDHANSH 
CONSTRUCTI

ON

SH. 
SANDEEP 

SINGH

NOT 
PROVIDED



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM.) 48/2024 15.01.2024 8920646074 22.11.2023

25 CS (COMM.) 35/2024 15.01.2024 9990786641 17.11.2023

25 CS (COMM.) 36/2024 15.01.2024 8765629298 22.12.2023

25 CS (COMM.) 51/2024 16.01.2024 9971357074 22.12.2023

25 CS (COMM.) 60/2024 18.01.2024 9810927909 18.12.2024

25 CS (COMM.) 66/2024 19.01.2024 9810343732 04.01.2024

25 CS (COMM.) 71/2024 20.01.2024 9910599511 22.12.2023

25 CS (COMM.) 70/2024 20.01.2024. 9910599511 22.12.2023

25 EX(COMM) 12/2024 20.01.2024 45640851 19.11.2022

25 CS (COMM.) 76/2024 23.01.2024 7065517065 15.11.2023

25 CS (COMM.) 79/2024 24.01.2024 9811575138 12.01.2024

25 CS (COMM.) 12/2024 24.01.2024 9990659331 19.11.2022

25 CS (COMM.) 11/2024 24.01.2024 9990659331 29.12.2023

25 CS (COMM.) 18/2024 24.01.2024 9650156702 18.12.2023

25 CS (COMM.) 83/2024 29.01.2024 9910599511 22.12.2023

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

BANK OF 
INDIA Vs 
KULDEEP

SH. 
SANDEEP 

SINGH

sandeepanshl
aw@gmail.co
m

JMU 
LOGISTICS 

PVT Vs 
AEROLUX 

INDIA

SH ANKIT 
BATRA

ankit.batra30
@gmail.com

PIRG ASSET 
CVIL LLP Vs 
BIGPSOON 
FOODS PVT 

LTD

SH. 
KAUSTUBH

AI RAI

kaustubh.rai
@outlook.co
m

DEUTSCHE 
BANK AG Vs 

DACC 
INTERNATIO

N

SURI & 
COMPANY 
LAW FIRM

litigation@su
rico.in

KAPIL 
SINGHAL Vs 
VALVOLINE 
CUMMINS

SH. 
MUNISH 
GUPTA

MGALAWOF
FICE@GMAI
L.COM

STATE BANK 
OF INDIA Vs 

MD SAKIL

SH. K.K. 
SINGH

ksingh1123@
rediffmail.co
m

BANK OF 
INDIA Vs 

PRAN NATH 
DHALL

SH. 
GAURAV 

DUA

Gauravdua8
@gmail.com

BANK OF 
INDIA Vs 

SATYANDER 
PAL SINGH

SH. 
GAURAV 

DUA

Gauravdua8
@gmail.com

REVEX 
PLASTICISER 

Vs RANJIT 
SINGH

SH. 
VISHESH 

CHAUHAN

legistauxiliar
y@gmail 
.com

CANARA 
BANK Vs AJIT 

KUMAR

MS. ADITI 
SHARMA

pristinelawca
re1@gmail.co
m

CANARA 
BANK Vs 
MARRIS 
SUNNY

SH. KUNAL 
SHARMA

KKUNALAS
HHARMALA
W@GMAIL.C
OM

KOTAK 
MAHINDRA 
PRIME Vs  

KAPIL SINGH 
BORE

SH. AMIT 
KUMAR 
SINJA

kmpspartner
@gmail

KOTAK 
MAHINDRA 

PRIME Vs 
PRAVEEN

SH. AMIT 
KUMAR 
SINJA

kmpspartner
@gmail

DHARMENDE
R KUMAR 
BHATI Vs 

DYANAND 
PAL

SH. 
SACHIN 

BANDOONI

cssachinband
ooni@gmail.c
om

BANK OF  
INDIA Vs 
SANDEEP 
KUMAR

SH. 
GAURAV 

DUA

gauravdua8g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM.) 89/2024 30.01.2024 9718909886 22.01.2024

25 CS (COMM.) 90/2024 30.01.2024 9718909886 22.01.2024

25 CS (COMM.) 92/2024 31.01.2024 7838773507 19.01.2024

25 CS (COMM.) 21/2024 31.01.2024 8800430090 03.10.2023

25 CS (COMM.) 18.01.2024 08.01.2024 9971357074 08.01.2024

22 24 02-01-2024 9899722679 19-12-2023

24 (COMM)/111/2024 27-01-2024 8800610300 02-01-2024

23 SOUTH Civil Case 02-01-2024 9643680913 20.12.2023

Civil Case 02-01-2024 SBI Vs LILU 9643680913 20.12.2023

Civil Case 02-01-2024 9643680913 20.12.2023

Civil Case 02-01-2024 SBI Vs AKASH 9643680913 20.12.2023

Civil Case 02-01-2024 7985456927 07.12.2023

Civil Case CS (COMM)/1/2024 02-01-2024 9311824970 22.12.2023

Civil Case 05-01-2024 9312248785 Not filed

Civil Case 05-01-2024 9811514844 11.12.2023

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CANARA 
BANK Vs 
GAURAV 
SHRMA

SH. KUMAR 
VISHWAJIT

adv.vishwajee
t@gmail.com

CANARA 
BANK Vs 
ANAND 

PRAKASH

SH. KUMAR 
VISHWAJIT

adv.vishwajee
t@gmail.com

STATE BANK 
OF INDIA Vs 
NITIN SAINI

SH. AMIT 
KUMAR 
SINGH

singhamit007
1@gmail.com

ELECTRONIC
S 

COMPONENE
TS Vs XOXO 

STYLE

SH. 
PANKAJ 

CHAUDHA
Y

NOT 
PROVIDED

DEUTSCHE 
BANK AG Vs 
SHANKAR 

GOPE

SURI & 
COMPANY 
LAW FIRM

litigation@su
rico.in

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/5/2024

M/s H R  
Electronics Vs 

M/s K  M 
Tooling 

Solutions

Sh. Arpit 
Singh Arora

arpitsingh.ar
ora@hotmail.
com

SUIT FOR 
RECOVERY

Dolphin 
Refrigeration 

And Air 
Conditioning 

Vs Deepak 
Bajwa

Sh. Anil 
Vyas

adv.vyasanil
@gmail.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/5/2024

SBI Vs JAI 
KUMAR

RANI  
BHARDWA

J(P),

rbhardwajass
ociate@gmail
.com

12, New Court 
Block-I

CS 
(COMM)/3/2024

RANI  
BHARDWA

J(P),

rbhardwajass
ociate@gmail
.com

12, New Court 
Block-I

CS 
(COMM)/6/2024

SBI Vs FAKIR 
CHAND

RANI  
BHARDWA

J(P),

rbhardwajass
ociate@gmail
.com

12, New Court 
Block-I

CS 
(COMM)/4/2024

RANI  
BHARDWA

J(P),

rbhardwajass
ociate@gmail
.com

12, New Court 
Block-I

CS 
(COMM)/2/2024

Akna Medical 
Private 

Limited Vs 
Centeral 

Wareshousing 
Corporation 

And Ors

NITESH 
KUMAR(P),

vishishtsingh
2020@gmail.
com

12, New Court 
Block-I

Punjab 
National Bank 
Vs Aashif Ali 
Prop Of M/s 
Ahad Import 

Export

Indra 
Narain(P),

associatenara
yan29@gmail
.com

12, New Court 
Block-I

CS 
(COMM)/10/2024

Sarfaraz Vs 
M/s Forest 

Friendly 
Camps Pvt Ltd

ROHIT  
Goel(P),

rohitgoel1975
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/11/2024

M/s VS 
Electricals And 

Traders Vs 
Rahul Bhadna 

Ch And Md

ASHWINI 
MISHRA(P),

ashwini.mish
ra1@yahoo.co
.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

23 SOUTH

Civil Case 06-01-2024 9810868162 12.10.2023

Civil Case 10-01-2024 9899655790 07.07.2023

Civil Case 10-01-2024 9811783019 27.10.2023

Civil Case 11-01-2024 9810652956 22.12.2023

Civil Case 22-01-2024 9811006742

Civil Case 23-01-2024 9871144756 07.12.2023

Civil Case 24-01-2024 9717586655 not on record 17.08.2023

Civil Case 24-01-2024 9811375940 19.01.2024

Civil Case 25-01-2024 9971468622 19.01.2024

Civil Case 27-01-2024 9711142200 24.01.2024

Civil Case 27-01-2024 9999802592 14.12.2023

24 SOUTH Commercial 22.01.2024 9810621272 20.01.2024

25 SH. SANDEEP YADAV South Commercial 16-01-2024 9650682928 05-01-2024

Commercial 15-01-2024 9891210357 Not Provided 27-07-2023

Commercial 23-01-2024 9212002825 11-01-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/14/2024

EMU LINES 
PVT LTD Vs 
Munuswamy 

Ramesh   
Proprietor  

Shri 
Manjunatha 

Cargo Services

Uday 
KUmar(P),

advudaykum
ar@gmail.co
m

12, New Court 
Block-I

CS 
(COMM)/24/2024

Rajesh Kumar 
Ranjan Vs M/s 

Arv Studio

Sonu 
Vivek(P),

girish1.kohli
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/23/2024

Indraprastha 
Artificial 

Limbs And 
Orthotic 

Solutions Vs 
Nabil Ahmed 

Proprietor 
Cyborg Future 

Healthcare

Akshay 
Goel(P),

akshay.goel10
@agandassoc
iate.in

12, New Court 
Block-I

CS 
(COMM)/26/2024

Nisha Soni Vs 
Mg Mobiles 

India Pvt Ltd

Chandra 
Mohan  

Goyal(P),

cmgoyaladvo
cate@gmail.c
om

12, New Court 
Block-I

CS 
(COMM)/34/2024

Sanjeev Kumar 
Yadav Vs 

Central Bank 
Of India

ANIL 
SHARMA(P)

,

annisharam1
3@gmail.com

Not mention 
on Court fee

12, New Court 
Block-I

CS 
(COMM)/36/2024

Wasim Wire 
Manufacturing 

Pvt Ltd Vs 
Ashwani 

Kumar Sahu

Anil 
Upadhyay(P

),

ravinderadvo
cate4u@gmai
l.com

12, New Court 
Block-I

CS 
(COMM)/41/2024

Jmd India 
Interiors Vs 

AVLON 
GROUP

Jayant  
Mudgal(P),

12, New Court 
Block-I

CS 
(COMM)/40/2024

Central Bank 
Of India Vs 

Meenu

Subodh 
Kumar 

Singh(P),

advsubodhku
marsingh@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/44/2024

ALI EXPORTS 
Vs AM 

WEBSHOP 
INDIA

REYAZUL 
HAQUE(P),

haquereyaz19
78@gmail.co
m

12, New Court 
Block-I

CS 
(COMM)/50/2024

Canara Bank 
Vs Jyoti Rajput

Sanjeev 
Chopra(P),

chopra6791@
gmil.com

12, New Court 
Block-I

CS 
(COMM)/49/2024

Union Bank Of 
India Vs 
Ranjeeta

MOHAMMA
D 

DANISH(P),

aliquaisa110
@gmail.com

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS  
(COMM)/37/2023

SIEMENS 
INDUSTRY VS 

BHARAT 
KANJIBHAI

ARSHIA 
BEHL

NOT 
PROVIDED

17, New Court 
Block-I

CS 
(COMM)/31/2024

Shubham 
Goldiee Masale 

Private 
Limited Vs 

M/S AJANTA 
SILVER 

POINT  AND 
ANR

Shravan 
Bansal(P),

rishi@united
anduniled.co
m

17, New Court 
Block-I

CS 
(COMM)/28/2024

Central 
Government 
Employees 
Consumer 

Cooperative 
Society Pvt Ltd 

Vs Delhi 
Tourism And 

Transport 
Development 
Corporation

Sonu 
Vivek(P),

17, New Court 
Block-I

CS 
(COMM)/38/2024

Punjab And 
Sind Bank Vs 
Ashish Sinha

RAJEEV 
UPADHAYA

Y(P),

ADVRAJEEV
UPADHAYA8
4@GMAIL.C
OM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

25 SH. SANDEEP YADAV South

Commercial 24-01-2024 9717586655 Not Provided 17-08-2023

Commercial 04-01-2024 8700451010 15-12-2023

Commercial 16-01-2024 9717521893 08-12-2023

Commercial 04-01-2024 9311324970 22-12-2023

26 South Commercial 31-01-2024 - - - 18-11-22

27 South NIL

28 NIL

29 14 CS (COMM)/24/202411-01-2024 8556059335 06-12-2023

CS (COMM)/12/202406-01-2024SUNCARE FORMULATIONS PVT LTD Vs OREO HEALTHCARE9811667456 N/A 22-11-2023

CS (COMM)/14/202408-01-2024 9873039121 22-12-2023

CS (COMM)/25/202412-01-2024 9911000651 18-12-2023

CS (COMM)/27/202415-01-2024 9311118861 21-12-2023

CS (COMM)/28/202415-01-2024 9891787719 21-11-2023

CS (COMM)/47/202425-01-2024 9810382723 N/A 29-11-2023

CS (COMM)/18/202409-01-2024 9817722035 12-12-2023

17, New Court 
Block-I

CS 
(COMM)/43/2024

Jmd India 
Interiors Vs 

Sunshine 
Constructions

Jayant  
Mudgal(P),

17, New Court 
Block-I

CS 
(COMM)/7/2024

Infinite Health 
Studios Pvt Ltd 

Vs Kubera 
Solution Pvt 

Ltd

Keshav 
Kumar(P),

info@malawo
ffices.in

17, New Court 
Block-I

CS 
(COMM)/32/2024

Ofb Tech 
Private 

Limited Vs 
Shri Sainath 
Enterprises 

Private 
Limited

Prateek 
Jain(P),

PRA 
TEEKJAIN 
.ADV(a)GMA
IL.COM

17, New Court 
Block-I

CS 
(COMM)/9/2024

Punjab 
National Bank 
Vs Khushnuma 
Bano Prop Of 
M/s Mannat 
Electronics

Indra 
Narain(P),

associatenara
yan29@gmail
.com

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

29, New Court 
Block-II

CS 
(COMM)/53/2024

Maharaj Singh 
Vs Rajat Gupta

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

Flaktgroup India Pvt Ltd Vs Sepc LimitedDixit Mehta adv.mehtadix
it@gmail.com

Dhurjati Verma

State Bank Of India Vs Bablu Kumar JhaArun Kr. Batra honey86jain
@gmail.com

Bohra Industrial Resources Private Limited Vs Aristobrat Retail Private LimitedRohit 
Bohra

bohrarohit33
@gmail.com

Krishan Kumar Nagpal Vs Yash Pratap SinghShiva Jee 
Shukhla

shivajishukla
advocate@g
mail.com

Berry Tex Pvt Ltd Vs Kyreen Brand Holdings Private LimitedDeepak 
Sharma

tandtlaw@ta
ndtlaw.co.in

Namo Fire And Safety Pvt Ltd Vs Zamil Air Conditioners Pvt LtdMohd. 
Altaf Alvi

M/S MASKEEN OVERSEAS Vs M/s Ivsha InternationalDiwakar 
Singh

diwakar@em
phsislaw.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

30 SH. AJAY KUMAR JAIN 20 08-01-2024 22.12.2023

09-01-2024 26.09.2023

09-01-2024 9999998560 01.08.2023

12-01-2024 9999998560 01.08.2023

16-01-2024 10.01.2024

16-01-2024 9958299393 19.2.2023

25-01-2024 22.12.2023

30-01-2024 9213905829 12.01.2024

30-01-2024 608220794 24.01.2024

31-01-2024 9818218885 -

31 MS. ANU GROVER BALIGA 21 04-01-2024 9312046733 18.10.2023

U/O 9 RULE 4 Misc DJ/16/2024 04-01-2024 9990899799 31.10.2023

06-01-2024 9811899279 21.12.2023

06-01-2024 9953091927 12.12.2023

10-01-2024 9811210962 11.01.2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/11/2024

STATE 
BANK OF 
INDIA Vs 

VIPIN

ASHISH 
BATRA(P),

989I223874,
987303912I

shishbatra8�
@gmail.com

Commercial 
Suit

CS 
(COMM)/15/2024

ISHU JAIN 
Vs M/S 
PARCIT 

AUTOCRAZY 
PRIVATE 
LIMITED

Deepesh 
Gauba(P),

9810064398 
7838468201

hsdhillon200
2@gmail.com

Commercial 
Suit

CS 
(COMM)/16/202

4

M/S 
PARIJAT 

INDUSTRIE
S (INDIA) 

PVT LTD Vs 
V 

JAGADESW
ARA RAO 

VARAGOGU
LA

HARDEEP 
SINGH(P),

anant@anant
amlegal.com

Commercial 
Suit

CS 
(COMM)/21/2024

M/S 
FREIGHT 

SYSTEMS (I) 
PVT LTD Vs 

M/S 
CONTINENT

AL 
CARGOCAR
E PVT LTD

MAYANK 
BARUA(P)

,

anant@anant
amlegal.com

Commercial 
Suit

CS 
(COMM)/30/202

4

CANARA 
BANK Vs 
SHADAB 

KHAN

SUDESH 
SINGH(P),

9015511224,
9999845100

sudeshadvoca
tel2@gmail.c
om

Commercial 
Suit

CS 
(COMM)/29/202

4

DEVENDER 
SINGH 

JAMWAL Vs 
CONTAINER 
CORPORATI

ON OF 
INDIA LTD

Amit 
Swami(P),

dilieentlawye
rs@email.co
m 

Commercial 
Suit

CS 
(COMM)/44/202

4

M/S E3 
FURNITURE 
PVT LTD Vs 

M/S NEW 
MODERN 

BAZAR 
DEPARTME
NT STORE 
PVT LTD

MUKESH 
KUMAR(P

),

9810682372,
9311682372

shekhawatile
gal@yahoo.in

Commercial 
Suit

CS 
(COMM)/55/202

4

ICICI BANK 
LTD Vs 

MOHAMME
D IRFAN 

ALAM

MANISH 
DEWAN(P

),

manish@klli
ndia.com

Commercial 
Suit

CS 
(COMM)/53/202

4

MOHIT 
SHARMA Vs 
ASHWANI 

KUMAR

rajendra 
yadav(P),

adavrazon@g
mall,oom

Commercial 
Suit

CS 
(COMM)/58/202

4

INITIAL 
TECHNOLO
GIES LLP Vs 

M/S 
ZELOTIC 

TECHNOLO
GIES PVT 

LTD

manish 
kaushik(P)

,

manishkaush
ik.law(@.gma
il.com

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3/2024

SHREE 
PAPER 

SALES Vs 
Shri Suhail 

Khan

NITESH 
KUMAR(P

),

yadavrazon@
gmail.com

Yokohama 
India Private 

Limited Vs 
M/s Vikas 

Service 
Station

GAUTAM 
KUMAR(P

),

gautam@lega
lknights.in

Commercial 
Suit

CS 
(COMM)/9/2024

Vijay Lifters 
Vs Simplex 

Infrastructu
re Ltd

Naveen 
Bhardwaj(

P),

mail@nbassic
iates.net 

Commercial 
Suit

CS 
(COMM)/8/2024

Mr Pawan 
Kumar Vs 

M/s Simplex 
Infrastructu

res Ltd

Neeraj 
Bhardwaj 

(P)

neerajlawz@g
mail.com

Commercial 
Suit

CS 
(COMM)/20/202

4

V Automat 
And 

Instruments 
Pvt Ltd Vs 

BGR 
ENERGY 
SYSTEMS 
LIMITED

parminder 
singh 

goindi(P),

psgoindi@gm
ail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

15-01-2024 9654446681 16.01.2024

20-01-2024 9811479499 22.12.2023

29-01-2024 9818096196 24.01.2024

29-01-2024 9643349576 07.10.2023

29-01-2024 9818599779 06.11.2023

31-01-2024 9212416114 03.01.2024

31-01-2024 9810072439 02-11-2023

32 SH. BHUPESH KUMAR 22 02-01-2024 Nancy Jain 9660729214 26-09-2023

10-01-2024 9810064398 20-12-2023

12-01-2024 999991654 04-01-2024

12-01-2024 9810064398 19-01-2024

23-01-2024 9911125245 16-11-2023

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/26/202

4

Vir Jai 
Khosla Vs 

AXIS BANK 
LIMITED

Nimish 
Sharma(P)

,

dk@dandkla
w.in

Commercial 
Suit

CS 
(COMM)/36/202

4

Tangence 
Solutions 

India Pvt Ltd 
Vs M/S 

Disruptive 
Health 

Solutions 
Pvt Ltd

Akshay 
Kumar(P),

not 
mentioned

Commercial 
Suit

CS 
(COMM)/51/2024

Shivam 
Transport 
Agency Vs 

M/S Gannon 
Daunkerley 

And 
Company 

Limited And 
Ors

NITESH 
KUMAR(P

),

advdevdutt26
3@icloude.co
m

Commercial 
Suit

CS 
(COMM)/50/202

4

Telexcel 
Information 
Systems Ltd 

Vs 
Mahanagar 
Telephone 
Nigam Ltd

NITESH 
KUMAR(P

),

rizwanoffice0
506@gmail.c
om

Commercial 
Suit

CS 
(COMM)/49/202

4

Akg Plastics 
Pvt Ltd Vs 

Quillon 
Infrasture 

Pvt Ltd

KIRTI 
SARANGI(

P),

not 
mentioned

Commercial 
Suit

CS 
(COMM)/59/202

4

M/s Haryana 
Supply 

Agencies Vs 
M/s Royal 
Golf Link 

City Projects 
Pvt Ltd

vikas 
chhabra(P

),

vikas.chhabra
07@gmail.co
m

Commercial 
Suit

CS 
(COMM)/60/202

4

Axis Bank 
Ltd Vs 

REENA 
ChAUDHAR

Y

Dharam  
Dev(P),

dladevlawass
ociates@gmai
l.com

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1/2024

M/S. E3 
PANEL 

INDUSTRIE
S 

(THROUGH 
ITS 

AUTHORIZE
D 

SIGNATORY
) Vs MR. 

SUNDEEP 
GUPTA 

PROPRITOR 
OF M/S. 

INDRAPLY 
AND 

ALUMINIU
M HOUSE

adv.nancyj@
gmail.com

Commercial 
Suit

CS 
(COMM)/17/2024

M/S 
PARIJAT 

INDUSTRIE
S  (INDIA) 

PVT. LTD. Vs 
THOTA SIVA 

LINGA 
PRASAD

HARDEEP 
SINGH

hsdhillon200
2@gmail.com

Execution 
Petition

CS 
(COMM)/22/202

4

ARVINDER 
SINGH PURI 

Vs 
ASHMEET 

SAHNI 
PROPRIETO

R OF M/S. 
SHASHI 
FABRICS 

INDIA

ABHISHE
K 

WADHWA

adv.abhishek
wadhwa@gm
ail.com

Commercial 
Suit

CS 
(COMM)/23/202

4

M/s Parijat 
Industries 

India Pvt Ltd 
Vs Shail 
Gupta 

Proprietor 
Of M/s Vijay 
Fertilizers 
And Seeds

HARDEEP 
SINGH

hsdhillon200
2@gmail.com

Commercial 
Suit

CS 
(COMM)/39/202

4

M/S GRAFIX 
SOLUTIONS 

Vs M/S 
VAJRA 

TRADERS 
AND ORS.

RAKESH 
SHARMA

advocaterake
shsharma200
6@gmail.com 



Court District Court Room Case Type Case Number Advocate
No.
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32 SH. BHUPESH KUMAR 22

27-01-2024 8860844670 22-01-2024

27-01-2024 9650016144 23-01-2024

30-01-2024 9810343732 30-10-2021

30-01-2024 9811898399 19-01-2024

31-01-2024 9811255673 26-09-2023

05-01-2024 9999353132 10-01-2024

33 MS. NIRJA BHATIA NIL

34 23 CS (COMM)/5/202405-01-2024 JAI PRAKASH SHARMA(P),9818346127 08-01-2024

CS (COMM)/31/202418-01-2024 9811104015 16-01-2024

CS (COMM)/41/202422-01-2024 RAVI SINGH PAWAR(P),9873082662 09-01-2024

CS (COMM)/43/202423-01-2024 SOVI BIPNEET SINGH(P),9811218405 19-01-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/45/202

4

M/S 
LAPCOM 

PERIPHERA
LS PVT. 
LTD. Vs 
RAGINI 

KUMARI

PREM 
GARG

premgarg.leg
al@yahoo.co
m

Commercial 
Suit

CS 
(COMM)/46/202

4

M/S 
SANICOS 

SANITATIO
NS AND 

ANR. Vs M/S 
AADIDEVA 
INFOTECH 
PVT. LTD. 
AND ORS.

SADDAM 
HUSSAIN

freedomlawh
ousellp@gma
il.com

Commercial 
Suit

CS 
(COMM)/54/202

4

STATE 
BANK OF 
INDIA Vs 

M/S DUBEY 
ENTERPRIS

ES

KAMLESH 
KUMAR 
SINGH

ksingh1123@
rediffmail.co
m 

Commercial 
Suit

CS 
(COMM)/56/202

4

ICICI BANK 
LTD. Vs 
RAJAN 

SOLANKI

MANISH 
DEWAN

manish@klfi
nclia.com 

Commercial 
Suit

CS 
(COMM)/57/202

4

STATE 
BANK OF 
INDIA Vs 

MR. VIJAY 
PAL

Ranjay 
Kumar 
Sinha

advocatesinh
a@rediffmail.
com

Commercial 
Suit

CS 
(COMM)/4/2024

CARE 
HEALTH 

INSURANCE 
LTD. Vs 

GIRIPRASA
D RAMAIAH

DHIRAJ 
MALIK

advdhirajmali
k@gmail.com

SH. RAJESH KUMAR 
SINGH

Commercial 
Suit

Hitanshu 
Gupta Vs 
M/s Trina 

Nre 
Transportati

on Ltd

88j_psharma
@£mail.com

Commercial 
Suit

Sh Subir 
Bajaj Vs 
Aurum 

Automobiles 
Pvt Ltd

Ajay Kumar Chopra(P), AKCHOPRA 
ADV@YAHO
O.IN 

Commercial 
Suit

Gayatri 
Aircon Pvt 

Ltd Vs 
Century Pulp 

And Paper 
And Anr

advrspawarde
l@ gmail.com

Commercial 
Suit

Shambhu 
Pandit Vs 

Arch  
Pharmalabs 

Ltd

inf0@sbslega
ls0luti0ns.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
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Advocate 
Mobile 
Number

Advocate 
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Payment of 
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34 23

CS (COMM)/42/202423-01-2024

35 39 CS ( COM) 40/2024 23.01.2024 9958746119 04-01-2024

36 EAST NIL

37 EAST 101 CS COMM 438/2023 02-12-2023SBI VS AANCHAL VERMA & ANRMS. SHALINI UPADHYAY9899408618 01-12-2023

38 CS(COMM) 01/2024 03-01-2024 9720880600 01-12-2023

--do-- CS(COMM) 02/2024 04-01-2024 9910568669 28-12-2023

--do-- CS(COMM) 03/2024 04-01-2024 9910568669 28-12-2023

--do-- CS(COMM) 04/2024 08-01-2024 9818911976 20-12-2023

--do-- CS(COMM) 05/2024 08-01-2024 9868281118 11-12-2023

--do-- CS(COMM) 06/2024 11-01-2024 9999802592 29-08-2023

--do-- CS(COMM) 07/2024 11-01-2024 9958124433 27-09-2023

--do-- CS(COMM) 08/2024 11-01-2024 9213905829 27-08-2021

--do-- CS(COMM) 09/2024 11-01-2024 9213905829 23-06-2023

--do-- CS(COMM) 10/2024 11-01-2024 9810099445 Not Filed

--do-- CS(COMM) 11/2024 16-01-2024 9213905829 07-10-2021

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Commercial 
Suit

M/s Freight 
Bridge 

Logistics Pvt 
Ltd Vs M/s 

Ambassador 
Logistics Pvt 

Ltd

Arvind  Kumar Singh(P),0-
9899323731

advaks@yaho
o.co.in

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SHUBHAM 
MEHROTRA 
VS ANISHA  
S MAREDIA

 MR P .S 
SRIDHAR 

RAJ 

pssridharraj
@ g mail

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SHALINIAD
VOCATE@G
MAIL.COM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

201, New 
Building KKD

RASHID ALI 
VS NAVED

FURKAN 
ALI

furkanalimirz
a@gmail.com

BANK OF 
BARODA VS 
MANISH 
BANSAL

UMESH 
JOSHI

advumeshjos
hi@gmail.co
m

BANK OF 
BARODA VS 
MANISH 
BANSAL

UMESH 
JOSHI

advumeshjos
hi@gmail.co
m

SANJU 
MISHRA VS 
SURAJ 
SHARMA

RAVINDER 
KUMAR 
PANDEY

rkpandey_16
1@rediffmail.
com

PUNJAB 
NATIONAL 
BANK V/S 
CLASSIC 
UNIFORM

NEERAJ 
KUMAR 
BHAGAT

neeraj.bhagat
.advocate@g
mail.com

PUNJAB 
NATIONAL 
BANK V/S 
LAXMAN 
SINGH 
RAWAT

QUAISAR 
ALI

aliquaisar@g
mail.com

PARVEZ 
KALLAN 
KHAN V/S 
SALIM 
AHMED

AJIT 
KUMAR 
SINHA

ajksinha@red
iffmail.com

ICICI BANK 
LTD. V/S 
VIKAS JAIN

MANISH 
DEWAN

manish@klfi
ndia.com

ICICI BANK 
LTD. V/S 
KULDEEP 
SHARMA

MANISH 
DEWAN

manish@klfi
ndia.com

STATE BANK 
OF INDIA V/S 
RAJAT 
PRAKASH 
SAINI

URESH 
KUMAR 
SHARMA

suresh.sharm
a717@gmail.c
om

ICICI BANK 
LTD. V/S 
VIKAS JAIN

MANISH 
DEWAN

manish@klfi
ndia.com
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No.
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Advocate 
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38

--do-- CS(COMM) 12/2024 16-01-2024 9213905829 07-10-2021

--do-- CS(COMM) 13/2024 20-01-2024 9958124433 18-01-2024

--do-- CS(COMM) 14/2024 23-01-2024 9910568669 12-01-2024

--do-- CS(COMM) 15/2024 23-01-2024 9718037056 11-07-2024

39 CS(COMMERCIAL)CS (COMM)/1/202402-01-2024 18-09-2023

CS(COMMERCIAL)CS (COMM)/7/202403-01-2024 SAMRIDHI SAMRIDHI(P), 12/11/2023

CS(COMMERCIAL)CS (COMM)/15/202406-01-2024 ARUN KUMAR(P), 01/04/2024

CS(COMMERCIAL)CS (COMM)/18/202409-01-2024 CHANDRA KANT KUMAR(P), 18-12-2023

CS(COMMERCIAL)CS (COMM)/21/202409-01-2024 PRAMOD SINGH(P), 21-12-2023

CS(COMMERCIAL)CS (COMM)/26/202410-01-2024 SUNIL KUMAR(P), 12/19/2023

CS(COMMERCIAL)CS (COMM)/25/202410-01-2024 VARUN BEDI(P), 11/23/2023

CS(COMMERCIAL)CS (COMM)/32/202411-01-2024 AMARENDRA KUMAR DUBEY(P), 10/20/2023

CS(COMMERCIAL)CS (COMM)/29/202411-01-2024 01/09/2024

CS(COMMERCIAL)CS (COMM)/34/202411-01-2024 AMARENDRA KUMAR DUBEY(P), 10/20/2023

CS(COMMERCIAL)CS (COMM)/33/202411-01-2024 AMARENDRA KUMAR DUBEY(P), 10/20/2023

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

ICICI BANK 
LTD. V/S 
DHARMENDR
A SINGH

MANISH 
DEWAN

manish@klfi
ndia.com

PUNJAB 
NATIONAL 
BANK V/S 
M/S SANJAY 
TRADING 
COMPANY

AJIT 
KUMAR 
SINHA

ajksinha@red
iffmail.com

BANK OF 
BARODA VS 
RAJNI 
BANSAL

UMESH 
JOSHI

advumeshjos
hi@gmail.co
m

CENTRAL 
BANK OF 
INDIA VS 
ASHOK

RAM 
RAGHVEN
DRA

ramraghvend
ra@gmail.co
m

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

Uma 
Shankar 
Sahney Vs 
Chandan 
Pharmacy 
Limited

Dinesh Kumar(P),

301, New 
Court 
Building

Vee Pee 
Fabric Pvt 
Ltd Vs 
Rudhir Jain

301, New 
Court 
Building

SH MANISH 
KUMAR 
(PROP OF 
MANISH 
KUMAR 
TRADING 
CO) Vs SH 
VIJAY 
KHANDELW
AL (PROP 
OF 
MUNMUN 
GARMENTS)

301, New 
Court 
Building

Kohinoor 
Painting 
Works Vs N 
S Interiors 
Contracts 
Pvt Ltd

301, New 
Court 
Building

Naveen 
Kumar 
Taneja Vs 
M/s Mr 
Mobile Hub

301, New 
Court 
Building

Messers 
Adinath 
Textiles 
Through Its 
Proprietor 
Pankaj Jain 
Proprietor 
Vs Messers 
Fashion 
Impex 
Through Its 
Proprietor 
Hohammad 
Jafar

301, New 
Court 
Building

Saraogi 
Super Sales 
Pvt Ltd Vs 
ARUN 
KUMAR 
KHANDELW
AL

301, New 
Court 
Building

M/S BIOCON 
ELECTRICA
L PVT LTD 
THROUGH 
ITS A R 
DINESH 
CHAND 
SHARMA Vs 
M/S LAWAY 
ELECTRONI
CS

301, New 
Court 
Building

Vlk 
Associates 
Private 
Limited Vs 
Vlk 
Associates 
Private 
Limited

Manish Kumar(P),

301, New 
Court 
Building

M/S BIOCON 
ELECTRIC 
PVT 
LTDTHROU
GH  ITS AR 
MR 
DINESHCHA
ND 
SHARMA Vs 
M/S DNC 
TRADING 
COTHROUG
H PROP MR 
SHUBHAM 
SINGLA

301, New 
Court 
Building

M/S BIOCON 
ELECTRIC 
PVT LTD 
THROUGH 
AR MR 
DINESH 
CHAND 
SHARMA Vs 
M/S VISION 
POINTTHRO
UGH PROP 
MR SANJAY 
DAS
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Date of 
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Advocate 
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39

CS(COMMERCIAL)CS (COMM)/31/202411-01-2024 AMARENDRA KUMAR DUBEY(P), 10/20/2023

CS(COMMERCIAL)CS (COMM)/39/202412-01-2024 01/09/2024

CS(COMMERCIAL)CS (COMM)/40/202412-01-2024 10/20/2023

CS(COMMERCIAL)CS (COMM)/46/202416-01-2024 SUMIT NANDVANI(P), 01/04/2024

CS(COMMERCIAL)CS (COMM)/51/202418-01-2024 VARUN BEDI(P), 01/12/2024

CS(COMMERCIAL)CS (COMM)/50/202418-01-2024 VARUN BEDI(P), 01/12/2024

CS(COMMERCIAL)CS (COMM)/49/202418-01-2024 VARUN BEDI(P), 01/12/2024

CS(COMMERCIAL)CS (COMM)/53/202418-01-2024 30.12.2023

CS(COMMERCIAL)CS (COMM)/63/202422-01-2024 ANAND PRAKASH(P), 01/11/2024

CS(COMMERCIAL)CS (COMM)/71/202425-01-2024 VICKY KUMAR(P), 12/02/2022

CS(COMMERCIAL)CS (COMM)/75/202427-01-2024 24.01.2024

CS(COMMERCIAL)CS (COMM)/84/202431-01-2024 01/29/2024

40 ROOM NO 57 COMMERCIAL CS (COMM)/11/202404-01-2024 19.12.2023

ROOM NO 57 COMMERCIAL CS (COMM)/10/202404-01-2024 03.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/24/202409-01-2024 DEEPAK DHINGRA(P), 05.01.2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

M/S BIOCON 
ELECTRIC 
PVT LTD 
THROUGH 
ITS A R MR 
DINESH 
CHAND 
SHARMA Vs 
M/S BALA JI 
ENTERPRIS
ES  
THROUGH 
ITS PROP 
MR SHARIT 
KUMAR DAS

301, New 
Court 
Building

Shiv Kumar 
Gandhi Vs 
Apk Retail 
Llp

Manish Kumar(P),

301, New 
Court 
Building

M/s Gagan 
Associate Vs 
Kiran Pal 
Singh

Vipin  Chaudhary(P),

301, New 
Court 
Building

Tarsham 
Mittal Vs 
Rahul Gupta

301, New 
Court 
Building

Saraogi 
Super Sales 
Pvt Ltd Vs 
Vimal 
Kumar Prop 
Vikrant 
Trends

301, New 
Court 
Building

Saraogi 
Super Sales 
Pvt Ltd Vs 
M/s Monu 
Kids Wear

301, New 
Court 
Building

Saraogi 
Super Sales 
Pvt Ltd Vs 
Satyendra 
Prasad 
Vadav Prop 
M S Bharat 
Traders  
Dresses

301, New 
Court 
Building

Punjab 
National 
Bank Vs Mr  
Surjit Singh

Subhash Chandra Lochakia(P),

301, New 
Court 
Building

Shri Balaji 
Traders Vs 
Aakash 
Trading 
Company

301, New 
Court 
Building

Parul Jain 
Vs M/s 
Reliance 
General 
Insurance 
Co Lt

301, New 
Court 
Building

K K Mittal Vs 
Rajiv 
Sharma

Dinesh Kumar(P),

301, New 
Court 
Building

State Bank 
Of India Vs 
Anuradha 
Teotia

Siddharth(P),

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

State Bank Of India Vs Randir ChaudharyGopal Chand Sharma(P),

Charu Goel Vs Punjab National BankHarish(P),

Manju Dua Vs Vinesh Jain And Sons
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40

ROOM NO 57 COMMERCIAL CS (COMM)/37/202412-01-2024 8.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/48/202416-01-2024 DEOKANT TRIPATHI(P), 3.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/54/202418-01-2024 16.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/56/202419-01-2024 5.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/55/202419-01-2024 08.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/60/202420-01-2024 10.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/61/202420-01-2024 10.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/68/202424-01-2024 KUSHAGRA BANSAL(P), 10.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/69/202424-01-2024 KUSHAGRA BANSAL(P), 10.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/73/202425-01-2024 18.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/72/202425-01-2024 24.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/79/202429-01-2024 25.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/6/202402-01-2024 25.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/5/202402-01-2024 VARUN BEDI(P), 24.12.2023

ROOM NO 57 COMMERCIAL CS (COMM)/4/202402-01-2024 VARUN BEDI(P), 24.12.2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

Punjab National Bank Vs Siyaram Creations Through Proprietor Sh Deepak KumarSanjay Kumar(P),

Bank Of India Vs Kavita Ghai

Punjab National Bank Vs Mrs  Monika Mishra  And  OtherSubhash Chandra Lochakia(P),

Jmw India Pvt Ltd Vs Shipra SinghalSUSHIL Shukla(P),

Bank Of Baroda Vs Hussain Amir Shekhkamal  singh(P),

Vlk Associates Private Limited Vs Fashion Bull Private LimitedManish Kumar(P),

Tarun Rajgarhia Vs Ansar MiyaVarsha Agarwal(P),

Anil Pitti Vs Rajeev Chouhan

Anil Pitti Vs Suman Jain

Punjab National Bank Vs Astha AroraAjay Sharma(P),

Mansoor Razi Vs Jai RamDeepak GAUR(P),

Suresh Lata  Proprietor  M/s Mahajan Industries Vs M/s Blue Duck Textiles Pvt Ltd And AnrAshok Mahajan(P),

Shree Bankey Behari Fabrics Pvt Ltd Vs Parvesh RohatgiNeelam Malik(P),

Saraogi Super Sales Pvt Ltd Vs Sanjay Prasad Prop Jai Bajrang Sharee Bhandar

Saraogi Super Sales Pvt Ltd Vs Styling Kumar Kedia



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
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Advocate 
Mobile 
Number

Advocate 
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40

ROOM NO 57 COMMERCIAL CS (COMM)/3/202402-01-2024 21.12.2023

41 SH. SURENDER S. RATHI CS (COMM)/13/202405-01-2024 PUNJAB NATIONAL BANK Vs MS NISHA CHAUDHARY 02-01-2024

CS (COMM)/14/202405-01-2024 PUNJAB NATIONAL BANK Vs RAMAN MALHOTRA 02-01-2024

OMP (I) (COMM)/1/202405-01-2024 VIKAS LOHIA Vs KULWANT SINGHGAURAV SINGH(P), 02-01-2024

Execution (Comm)/2/202406-01-2024 SHOBHA SHARMA Vs NITIN JAIN

Execution (Comm)/3/202406-01-2024 M/S SR INDIA VOYAGES PRIVATE LIMITED Vs SHRI RAHUL JAIN

CS (COMM)/17/202408-01-2024 05-01-2024

CS (COMM)/16/202408-01-2024 05-01-2024

CS (COMM)/38/202412-01-2024 SARAOGI SUPER SALES PVT LTD Vs KAMLESH KUMAR KESHRIVARUN BEDI(P), 6-01-2024

CS (COMM)/44/202415-01-2024 HPI INDUSTRIES Vs NEUE LIGHT PRIVATE LIMITED 4-01-2024

MISC DJ/63/2024 15-01-2024 SUPER AGENCIES Vs RAVINDRA BROTHERS 2-01-2024

CS (COMM)/47/202416-01-2024 SHREEJI POLYFAB PRIVATE LIMITED Vs GOLDSTONE INTERNATIONAL (A REGISTERED PARTNERSHIP FIRM)08-01-2024

CS (COMM)/58/202419-01-2024 M/S SUPER AGENCIES Vs VS STRUCTURES PRIVATE LIMITED08-01-2024

CS (COMM)/59/202419-01-2024 M/S IVOCLAR VIVADENT MARKETING INDIA PRIVATE LIMITED Vs M/S DENTAL FIXTURE06-01-2024

Execution (Comm)/14/202419-01-2024 AMIT JAIN Vs K P SINGH 5-01-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

Bank Of Baroda Vs Ashok Kumar SatijaUmesh Joshi(P),

Shahdar
a

303, New Court 
Building

Sayak Bandyopadhyay(P),

303, New Court 
Building

Sudhir Kumar Singh(P),

303, New Court 
Building

303, New Court 
Building

Anil  Kumar(P),

303, New Court 
Building

Nitin Prakash(P),

303, New Court 
Building

Shree Bankey Behari Fabrics Pvt Ltd Vs Karan AgarwalProp of M/s Chesta Trading CoNeelam Malik(P),

303, New Court 
Building

Rahul Dhingra Prop Of M/s Rahul Fabrics Vs Md Iqbal Prop of M/s Style CollectionNeelam Malik(P),

303, New Court 
Building

303, New Court 
Building

Ankit Sethi(P),

303, New Court 
Building

Ronak Gupta(P),

303, New Court 
Building

Ekta(P),

303, New Court 
Building

Ronak Gupta(P),

303, New Court 
Building

Ankur Singhal(P),

303, New Court 
Building

Mohit Bansal(P),
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Mobile 
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41 SH. SURENDER S. RATHI

CS (COMM)/64/202423-01-2024 M/S SHIKHA TRADERS Vs M/S FASHION IMPEXSUNIL KUMAR(P), 06-01-2024

CS (COMM)/70/202424-01-2024 RAMA CHAKRABORTY Vs TARIKA JAIN 11-01-2024

Execution (Comm)/15/202424-01-2024 M/S SUPREME INDUSTRIES LIMITED Vs M/S MECK MARK ENGINEERS LIMITEDCOUNSEL(P), 15-01-2024

CS (COMM)/74/202425-01-2024 M/S BIOCON ELECTRICT PRIVATE LIMITED Vs M/S SHINE ELECTRICALS THROUGH ITS PROP MR IRFAN AHMADSIDHARTH MAHAJAN(P), 09-01-2024

CS (COMM)/76/202427-01-2024 CENTRAL BANK OF INDIA Vs RAHUL KUMARARUN CHANDRA DAVID(P), 15-01-2024

CS (COMM)/81/202429-01-2024 15-01-2024

CS (COMM)/86/202429-01-2024 09-01-2024

CS (COMM)/82/202429-01-2024 15-01-2024

CS (COMM)/85/202431-01-2024 SACHIN AGGARWAL(P), 06-01-2024

MISC DJ/53/2024 10-01-2024 CROSS SECTION INTERACTIVE PRIVATE LIMITED Vs MAHAGUN (INDIA) PRIVATE LIMITED

EX/8/2024 08-01-2024

Execution (Comm)/1/202406-01-2024 ASHOK KUMAR BAHL Vs MUNCIPAL CORPORATION OF DELHI04-01-2024

OMP (I) (COMM)/2/202424-01-2024 M/S ROYAL INDIA VACATION PRIVATE LIMITED Vs M/S GOYAL GROUP OF HOTELS

Execution (Comm)/8/202412-01-2024 BRIJ BIHARI CONCAST PVT LTD Vs M/S GUPTA STEEL TRADERS

Execution (Comm)/7/202412-01-2024 BRIJ BIHARI CONCAST PVT LTD Vs RUDRA STEELS AND TRADERS

Shahdar
a

303, New Court 
Building

303, New Court 
Building

Mohd Arif(P),

303, New Court 
Building

303, New Court 
Building

303, New Court 
Building

303, New Court 
Building

Op And Sons Traders Pvt Ltd Vs Naem Chhimpa Prop Of Naem TextilesSunil Kumar(P),

303, New Court 
Building

Bela Gunecha Vs Mukesh MunotSunita Singh(P),

303, New Court 
Building

Parvati Vs Pappu Kumar Alias RajaSuman  Malhotra(P),

303, New Court 
Building

Saroj Devi Goyal Vs Gtl Infrastructure Limited

303, New Court 
Building

303, New Court 
Building

Ram Kumar Singh Vs Tejasvita Elecetronice  LlpJaspreet Singh(P),

303, New Court 
Building

303, New Court 
Building

Sidhant Dhingra(P),

303, New Court 
Building

303, New Court 
Building



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
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Advocate 
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41 SH. SURENDER S. RATHI

CS (COMM)/57/202418-01-2024 PARVEEN KUMAR SHARMA Vs MUNCIPAL CORPORATION OF DELHIARCHIT GUPTA(P), 05-01-2024

42 SH. REETESH SINGH CS (COMM)/02/2024 NEELAM KUMARI MALIK 7303296156 19-12-2023

CS (COMM)/08/2024BANK OF BARODA VS MOHD. NASEEM UMESH JOSHI 9910568669 21-12-2023

CS (COMM)/09/2024VEE PEE FABRIC PVT. LTD. VS A.S. ARUN KUMARMEGHA AGGARWAL 9654713565 08-12-2023

CS (COMM)/12/2024SBI VS ANIL KUMARSHALINI UPADHYAY 9899408618 23-12-2023

CS (COMM)/19/2024SIYARAM BROTHERS VS SHIVCHETAN ROY 9811735248 03-01-2024

CS (COMM)/20/2024ANIL KUMAR GOYAL VS DALIP CHAND SHARMASANJAY GUPTA 9818302828- 03-10-2023

CS (COMM)/22/2024MS. SUNITA GARG VS SH. VIKAS KUMAR GOYALKUSHAGRA GOEL 9711443294 15-12-2023

CS (COMM)/23/2024ICICI BANK LTD. VS CHAMPA LAL PATWAMOHIT TYAGI 9811898399 07-09-2021

CS (COMM)/27/2024DHARMENDRA VS M.R. MOBILE HUBPRAMOD SINGH 981724396 21-12-2023

CS (COMM)/28/2024SARAOGI SUPER SALES PVT. LTD. VS VISHWAS KUMARVARUN BEDI 8285672608 24-12-2023

CS (COMM)/30/2024 AMREEK SINGH 9312598219 28-11-2023

CS (COMM)/35/2024PUNJAB NATIONAL BANK VS ATUL SHARMAJYOTI GAUTAM 7000041067 12-10-2023

CS (COMM)/36/2024STATE BANK OF INDIA VS SUNEEL KUMARGAURAV 9953226302 03-01-2024

CS (COMM)/41/2024 9599801188- 20-10-2023

Shahdar
a

303, New Court 
Building

Shahdar
a

Sh Reetesh 
Singh, DJ CC-04

SHREE 
BANKEY 
BEHARI 
FABRICS PVT. 
LTD. VS RAIS 
AHMED

neelam.malik
8512@gmail.
com

Sh Reetesh 
Singh, DJ CC-04

advumeshjos
hi@gmail.co
m

Sh Reetesh 
Singh, DJ CC-04

ckausik11@g
mail.com

Sh Reetesh 
Singh, DJ CC-04

shaliniadvoca
te@gmail.co
m

Sh Reetesh 
Singh, DJ CC-04

chetan@integ
ritaslawfirm.c
om

Sh Reetesh 
Singh, DJ CC-04

Sh Reetesh 
Singh, DJ CC-04

goellawoffices
@gmail.com

Sh Reetesh 
Singh, DJ CC-04

manish@klfi
ndia.com

Sh Reetesh 
Singh, DJ CC-04

chauhanpram
od833@gmai
l.com

Sh Reetesh 
Singh, DJ CC-04

advocatevaru
nbedi@gmail.
com

Sh Reetesh 
Singh, DJ CC-04

ARCHANA 
APPLIANCE 
VS ESS ESS 
KAY ENGG. 
CO. PVT. LTD.

dlf717@yaho
o.com

Sh Reetesh 
Singh, DJ CC-04

jyoti_gautam
2021@yahoo.
com

Sh Reetesh 
Singh, DJ CC-04

prakash.gaur
av01@gmail.c
om

Sh Reetesh 
Singh, DJ CC-04

BIOCON 
SWITCHGEAR 
PVT. LTD. VS 
TRUE VALUE 
TRADERS

AMARENDRA 
KR. DUBEY
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42 SH. REETESH SINGH

CS (COMM)/42/2024 9599801188- 20-10-2023

CS (COMM)/43/2024 KAMLESH KUMAR TIWARI 9310019131 01/02/2024

CS (COMM)/62/2024 ASHISH - - 19-01-2024

CS (COMM)/65/2024 SUDHA SHUKLA 9899913203 05-01-2024

CS (COMM)/66/2024 VARUN BEDI 8285672608 12-01-2024

CS (COMM)/67/2024 VARUN BEDI 8285672608 12-01-2024

CS (COMM)/77/2024 ADITYA JAIN 8383953944 25-01-2024

CS (COMM)/78/2024 9810562468 04-01-2024

CS (COMM)/80/2024 9999605495 23-01-2024

CS (COMM)/83/2024 9999797603 18-12-2023

EX (COMM)/16/2024 9871457890 25-01-2024

43 406 Civil CS/COMM/894/2023 14-12-2023 ANTRIKSH 7042777237 28-11-2023

44 SH.VINOD YADAV NIL

45 North NIL

Shahdar
a

Sh Reetesh 
Singh, DJ CC-04

BIOCON 
SWITCHGEAR 
PVT. LTD. VS 
MURSHIDA 
TELECOM

AMARENDRA 
KR. DUBEY

Sh Reetesh 
Singh, DJ CC-04

UCO BANK VS 
KAMAL 
KUMAR 
GULGULIA

ad.kamleshti
wari@gmail.c
om

Sh Reetesh 
Singh, DJ CC-04

GARUDA 
CONSTRUCTI
ON & ENGG. 
PVT. LTD. VS 
EJAJUL 
SHAIKH

Sh Reetesh 
Singh, DJ CC-04

BANK OF 
BARODA VS 
NITIN BHATIA

advsudhashu
kla@gmail.co
m

Sh Reetesh 
Singh, DJ CC-04

SARAOGI 
SUPER SALES 
PVT.LTD VS 
IMRAN 
HUSSAIN

advocatevaru
nbedi@gmail.
com

Sh Reetesh 
Singh, DJ CC-04

SARAOGI 
SUPER SALES 
PVT.LTD VS 
KAMLESH 
KUMAR 
SINGH

advocatevaru
nbedi@gmail.
com

Sh Reetesh 
Singh, DJ CC-04

SANMATI 
ENTERPRISES 
VS M.K. 
ENTERPRISES

jain.adityaraj
@yahoo.com

Sh Reetesh 
Singh, DJ CC-04

TANISH 
ENTERPRISES 
VS 
MUNICIPAL 
CORPORATIO
N OF DELHI

VIVEK 
BHARDWAJ

adv.viveke50
2@gmail.com

Sh Reetesh 
Singh, DJ CC-04

ISHITA 
AGGARWAL 
VS SH. PATEL 
VISHAL

SANCHIT 
GOYAL

advsanchitgo
yal@gmail.co
m

Sh Reetesh 
Singh, DJ CC-04

M/S S.B. 
SALES 
CORPORATIO
N VS URMIL 
GUPTA

AKASH 
GUPTA

akashgpt04@
gmail.com

Sh Reetesh 
Singh, DJ CC-04

CANARA 
BANK VS DOLI

RISHI 
CHAWLA

ChawIaassoci
atesl976@gm
ail.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
West

A C POWER 
SOLUTION VS

 FORBES 
TECHCOSYS

North-
West

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 
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46 603 CS COMM.4/2024 04.01.2024 9213905829 23.12.2023

603 CS COMM. 5/2024 04.01.2024 9213905829 23.12.2023

603 CS COMM. 6/2024 04.01.2024 9811299960 17.11.2023

603 CS COMM. 8/2024 05.01.2024 9910291290 23.05.2023

603 CS COMM. 7/2024 05.01.2024 9811059395 07.11.2023

603 CS COMM. 10/2024 05.01.2024 9911000126 23.12.2023

603 CS COMM. 9/2024 06.01.2024 9911000126 09.09.2023

603 CS COMM. 13/2024 08.01.2024 9871206484 15.12.2023

603 CS COMM. 18/2024 09.01.2024 9654554644 20.12.2023

603 CS COMM. 19/2024 09.01.2024 8368088183 23.12.2023

603 CS COMM. 20/2024 10.01.2024 8368088183 30.12.2023

603 CS COMM. 21/2024 10.01.2024 9999137818 23.12.2023

603 CS COMM. 27/2024 11.01.2024 9811259231 14.12.2023

603 CS COMM. 28/2024 11.01.2024 9999385389 23.12.2023

603 CS COMM. 31/2024 12.01.2024 9868212643 28.07.2021

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

ICICI BANK 
VS ANISH 

MALIK

SATISH 
KUMAR

Manish@Klfi
ndia.com

Commercial 
Suit

ICICI BANK 
VS MD. IFRAN

SATISH 
KUMAR

Manish@Klfi
ndia.com

Commercial 
Suit

GOOD TIMES 
CORPORATIO

N VS REAL 
CARE 

BUILDING

RAVINDER 
KUMAR 
TYAGI

advravinder8
7@gmail.com

Commercial 
Suit

HYUNDAI 
MOTOR VS 

VIJAY 
KHANNA

ABHISHEK 
SINGH

advocate@lai
-law.com

Commercial 
Suit

SHREE 
GANESH 

TRADERS VS 
RADHEY 

ENTERPRISE
S

HITESH 
CHHABRA

Puris1@yaho
o.co.in

Commercial 
Suit

ICICI BANK 
VS RISHANK 

SETHI

ALOK 
KUMAR

ALOK.ADC2
001@GMAIL.
COM

Commercial 
Suit

ICICI BANK 
VS MONIKA

ALOK 
KUMAR

ALOK.ADC2
001@GMAIL.
COM

Commercial 
Suit

BHAGWAN 
SINGH VS 

ANMOL 
BHASIN

SHRESHTH 
JAIN

Shreshth@la
wkins.in

Commercial 
Suit

M/S SRP 
MEDIA VS 

M/S 
EXTREME 

MEDIA

ANCHAL 
BHARDHW

AJ

advocatealok1
975@gmail.c
om

Commercial 
Suit

M/S 
INDOLOG 

LOGISTIC VS 
M/S 

LEATHER 
TREND

SANDEEP 
KUMAR

advsandeepk
arn@gmail.co
m

Commercial 
Suit

M/S 
INDOLOG 

LOGISTIC VS 
M/S SSMF 
LEATHER 

TREND

SANDEEP 
KUMAR

advsandeepk
arn@gmail.co
m

Commercial 
Suit

M/S 
PRIYANSHI 

VS M/S SHIFA 
FASHION

VIVEK 
KATARIA

vivekkataria1
991@gmail.c
om

Commercial 
Suit

VIPIN 
KUMAR VS 
NATIONAL 
INSURNCE 

CO. LTD.

MANMOHA
N SINGH

gurpreetsethi
1974@gmail.c
om

Commercial 
Suit

DEEPA 
KASHYAP VS 

RGNIA 
DERMASUTIC

AL

JITENDER 
RAJPUT

advrajputk@
gmail.com

Commercial 
Suit

CHANDAN 
PRADHAN VS 
ATUL PRATAP 

SINGH

PRADEEP 
KUMARKA

R

pradeepkar13
@gmail.com
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46

603 18.01.2024 9313350568 12.01.2024

603 CS COMM. 47/2024 19.01.2024 9868546432 18.01.2024

47 613 commercial suit 27-01-2024 9811760072 23.01.2024

613 commercial suit 24-01-2024 9999093893 20.01.2024

613 commercial suit 24-01-2024 8750021607 19.12.2023

613 commercial suit 24-01-2024 9711447986 18.01.2024

613 commercial suit 22-01-2024 9899331166 04.01.2024

613 commercial suit 16-01-2024 9971071119 25.12.2023

613 commercial suit 15-01-2024 9811432766 09.01.2024

613 commercial suit 12-01-2024 8505898181 24.07.2023

613 commercial suit 11-01-2024 9999137818 23.12.2023

613 commercial suit 11-01-2024 9891246538 14.12.2023

613 commercial suit 08-01-2024 9999277049 03.07.2023

613 commercial suit 08-01-2024 9911083232 02.01.2024

613 commercial suit 06-01-2024 9911000126 23-12-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 40/2024 BLISS 
REFRIGERATI

ON VS 
ANAND 

ENTERPRISE
S

GUNJAN 
KUMAR

gk@cgk.legal

Commercial 
Suit

DEVI KARAN 
ASSOCIATES 

VS ANOOP 
KUMAR 

NAVNEET 
SHARMA

navneetshar
maadvocate
@gmail.com

MS. SAVITA RAO/VIKAS 
DHULL, DISTRICT JDUGE, 
COMMERCIAL COURT-
02/SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

CS 
(COMM)/61/2024

Ms Indus 
Engineering 

Projects India 
Private 

Limited Vs Ms 
Kwality 

Conveying 
Systems

Sh. Sohit 
Bhardwaj

advocatedeep
akmaharaj@
gmail.com

CS 
(COMM)/53/2024

GIANNI 
VERSACE 
S.R.L. Vs 
ASHOK 
KUMAR 

(JOHN DOE)

Sh.Navlin 
Swain

eludication.le
gal@outlook.
com

CS 
(COMM)/56/2024

Manpreet 
Singh Vs Ajay 

Babbar

Sh. 
Himanshu 

Dhawan

contact@utkr
ishthalaw.co
m

CS 
(COMM)/57/2024

Kailash Chand 
Proprietor Of 

Aashi 
Enterprises Vs 
Anmol Bhasin 
Proprietor Of 

Anmol 
Enterprises

Ms. 
JAGRITI 

JAIN

kailashbansal
38@gmail.co
m

CS 
(COMM)/51/2024

Punjab 
National Bank 

Vs Gaurav 
Kalra

Sh.Saurav 
Bhasin

sauravbhasin
10@gmail.co
m

CS 
(COMM)/39/2024

Rakesh Gupta 
Vs Dr Batra S 

Positive Health 
Products Ltd

Sh.NITIN 
GARG

shreebalaji.di
stributors196
9@gmail.com

CS 
(COMM)/38/2024

Continental 
Carriers Pvt 
Ltd Vs Globe 
Line Shipping 

Services 
Private 
Limited

Sh.Rajan 
Miglani

surjit.singh@
continentalgr
oup.com

CS 
(COMM)/36/2024

S.I. Energy 
Ventures Pvt 

Ltd Vs Trackon 
Courier Pvt 

Limited

Sh.Ranjan 
Kumar Rai

advranjan.rai
@gmail.com

CS 
(COMM)/26/2024

M/s Manvi 
Impex Vs M/s 

Rishabh 
Synthetics

Sh.VIVEK 
KUMAR 

KATARIA

vivekkataria1
991@gmail.c
om

CS 
(COMM)/29/2024

Karambir 
Singh Khatri 
Vs Municipal 

Corporation Of 
Delhi

Sh. VIVEK 
LUTHRA

komalkhatri2
007@rediffm
ail.com

CS 
(COMM)/12/2024

M/s Garg 
Associates Vs 

M/s CSR 
Groups And 

Steel 
Enterprises

Sh.Ashish 
Garg

ashishgargleg
al@gmail.co
m

CS 
(COMM)/14/2024

Ananya 
Enterprises 
Through Sh 

Umesh 
Sharma Vs S 

Square 
Through Mr 
Azhar Khan

Sh.Sidhant 
Antil

antillawoffice
@gmail.com

CS 
(COMM)/11/2024

Icici Bank 
Limited Vs 
Uday Singh

Sh.ALOK 
KUMAR

alok.adv2001
@gmail.com
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47

613 commercial suit 03-01-2024 9213905829 23.12.2023

613 commercial suit 03-01-2024 8269070908 21.12.2023

48 614 03.01.2024 9999697699 21.12.2023

614 Ex(Comm)/2/2024 03.01.2024 9810171302 NA

614 Ex(Comm)/7/2024 09.01.2024 9958724670 NA

614 Ex(Comm)/8/2024 10.01.2024 9810910048 NA

614 11.01.2024 9811539761 26.09.2023

614 11.01.2024 9350544548 13.12.2023

614 11.01.2024 10.01.2024

614 Miscellaneous 12.01.2024 9810171302 NA

614 12.01.2024 9873330292 03.01.2024

614 16.01.2024 9210036213 NA

614 Ex(Comm.)/9/2024 18.01.2024 9693513158 NA

614 Miscellaneous 18.01.2024 9811634259 NA

614 18.01.2024 9811898399 24.09.2021

MS. SAVITA RAO/VIKAS 
DHULL, DISTRICT JDUGE, 
COMMERCIAL COURT-
02/SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

CS 
(COMM)/2/2024

ICICI Bank 
LTD Vs Amit 
Kumar Bhati

Sh.MANISH 
DEWAN

manish@klfi
ndia.com

CS 
(COMM)/3/2024

Canon India 
Pvt Ltd Vs 

Feedback Infra 
Private 
Limited

Sh. 
ANSHUL 
SEHGAL

djain@luthra.
com

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03/SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Commercial 
Suit

CS(Comm)/01/202
4

Hardeep 
Chabra Vs 

Prem Taneja

Adv BS 
Rana @ DS 

Rana

sumitbaluja.1
9@gmail.com

Execution 
Commercial

Jagnath Gupta 
Vs Sohan Lal

Adv Vishal 
Garg

lochavnitesh0
03@gmail.co
m

Execution 
Commercial

M/s Ujjivan 
Small Finance 
Bank Ltd Vs 

Mr Jagvir 
Singh

Adv Kushal 
Garg

kushalkumar
@emaitelegal
.asia

Execution 
Commercial

Mahipal 
Bhandari 

Singh Vs Citi 
Mega Mart

AdvVishnu 
Dutt Sharma 

Vishnudutt21
3@gmail.com

Commercial 
Suit

CS(Comm)/23/202
4

M/s Pannu Car 
Rental Pvt Ltd 

Vs M/s 
National 

Insurance Co 
Ltd

Adv BS 
Rana @ DS 

Rana

bsrana2345@
gmail.com

Commercial 
Suit

CS(Comm)/24/202
4

Nagender 
Singh Vs BVS 

Kashyap

Adv 
Kanchan 
Dewan

kdewan72@g
mail.com

Commercial 
Suit

CS(Comm)/30/202
4

Indolog 
Logistics Pvt 
Ltd Vs Gouse 

Elahi

Adv 
Sandeep 

Kumar Karn

8368088183,93
10934697

karnsandeep1
@gmail.com

Misc DJ 
ADJ/18/2024

Jagan Nath 
Gupta Vs 
Sohan Lal 

Gupta

Adv Vishal 
Garg 

vishalgarg772
@gmail.com

Commercial 
Suit

CS(Comm)/32/202
4

Preeti Anand 
Vs Vijay Goel

Adv Vishal 
Chhabra

adv.vishalchh
abra@gmail.c
om

Miscelllaneous Misc DJ 
ADJ/22/2024

Kanha Tent 
Works Vs 

Canara Bank

Adv Vikram 
Singh

adv.vishalsin
gh01@gmail.
com

Execution 
Commercial

Adani Capital 
Pvt Ltd Vs 

Shikar 
Microfinance 

Pvt ltd

Adv.Harshit 
Singh 

Sisodia

connect@kay
mparter.com

Misc DJ 
ADJ/23/2024

Advantage Vs 
JNG Footstep 

Pvt Ltd

Adv 
Meenakhsi 

Salarya

meenakshi12
34@gmail.co
m

Commercial 
Suit

CS(Comm)/44/202
4

ICICI Bank Vs 
Geetanjali

Adv Satish 
Kumar

manish@klfi
ndia.com
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48

614 18.01.2024 9999330725 16.09.2023

614 Arbitration 20.01.2024 9810470133 NA

614 20.01.2024 04.01.2024

614 24.01.2024 9810271839 NA

614 24.01.2024 9810271839 NA

614 24.01.2024 9711133630 15.01.2024

614 24.01.2024 9711184111 18.01.2024

614 25.01.2024 9999330725 20.01.2024

614 25.01.2024 9891337341 29.11.2024

49 509 CS(COMM)/15/24 08.01.24 9810325510 01.12.2023

509 CS(COMM)/16/24 08.01.24 9312292558 01.01.2024

509 CS(COMM)/17/24 08.01.24 9911000126 23.12.2023

509 CS(COMM)/22/24 10.01.24 9911363574 03.01.2024

509 CS(COMM)/25/24 11.01.24 8130909187 12.03.2021

509 CS(COMM)/33/24 12.01.24 9999722788 -- 24.11.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03/SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Commercial 
Suit

CS(Comm)/45/202
4

State Bank of 
India Vs Mr. 
Sirajuddin

Adv Sunil 
Sehrawat

delhilawyers7
6@yahoo.co.i
n

ARB.A.
(Comm.)/2/2024

Shri Shyam 
Super Store Vs 

Neogrowth 
Credit Pvt Ltd

Adv Kumar 
Vivek Vibhu

vibhuassociat
es@yahoo.co.
in

Commercial 
Suit

CS(Comm)/48/202
4

Punjab 
National Bank 
Vs Kanhiya Lal

AdvSaurav 
Bhasin

9899331166,98
68735570

sauravbhasin
10@gmail.co
m

Aarbitration ARB.A.
(Comm.)/3/2024

Devender 
Kumar Vs 

Vikram Singh 
Dogra

Adv Vipul 
Srivastava

vsrvconsultan
ts.legal@gma
il.com

Execution 
Commercial

Ex(Comm.)/12/202
4

Devender 
Kumar Vs 

Vikram Singh 
Dogra

Adv Vipul 
Srivastava

vsrvconsultan
ts.legal@gma
il.com

Commercial 
Suit

CS(Comm)/54/202
4

Shri Chaitanya 
Intrnational Vs 
Gourav Gahlot

Adv Kailash 
Chand

rohit.prakash
legaladviser@
gmail.com

Commercial 
Suit

CS(Comm)/55/202
4

Suprajit 
Engineering 
Limited Vs 

Ashok Kumar

Adv. 
Sanchay 

Mehrotra

mayank.bhar
dwaj@lexsun
raj.com

Commercia Suit CS(Comm)/58/202
4

State Bank of 
India Vs 
Sanjeev 
Saklani

Adv. Sunil 
Sehrawat

delhilawyers7
6@yaho.co.o
n

Commercial 
Suit

CS(Comm)/59/202
4

Umesh Kumar 
Vs Ms Fish 

Fortune 
Produce 

Company

Adv SA 
Rajput

sarajput28@
gmail.com

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Commercial 
Suit

RINCE 
THOMAS VS 
BHUSHAN 
DILIPRAO 
SATPUTE

SH. JM 
KALIA

jmkaliaandco
mpany@gmai
l.com

Commercial 
Suit

UNION BANK 
OF INDIA VS 

MEETA 
JAISWAL

MS. DEEPA 
GUPTA

advocate.dee
pa.gupta@gm
ail.com

Commercial 
Suit

ICICI BANK 
LTD VS 

NAVEEN 
TAYAL

SH. ALOK 
KUMAR

alok.adv2001
@gmail.com

Commercial 
Suit

BABLOO 
SAINI VS 
VITTAL 

HOME CARE

SH. 
NIKHLESH 
VASHISHTS

nikhleshvashi
shts@gmail.c
om

Commercial 
Suit

M/S VELOGIC 
(I) PVT LTD 

VS M/S AKSAI 
CREATION & 

ORS

SH. 
AKSHAY 
KAPOOR

litigation@su
rico.in

Commercial 
Suit

AURO 
LOGISTICS VS 

GLOBAL 
LOGISTICS

SH. ANKAN 
SURI



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

49

509 CS(COMM)/35/24 12.01.24 9810676750 09.01.2024

509 CS(COMM)/34/24 12.01.24 9212412477 30.11.2023

509 CS(COMM)/37/24 15.01.24 05.01.2024

509 CS(COMM)/43/24 18.01.24 15.01.2024

509 CS (COMM)/46/24 18.01.24 08.12.2023

509 CS (COMM)/49/24 20.01.24 6201970125 17.01.2024

509 CS (COMM)/50/24 20.01.24 9910979764 20.12.2023

509 CS (COMM)/52/24 24.01.24 9999093893 20.01.2024

509 CS (COMM)/60/24 27.01.24 8800802195 12.01.2024

509 CS (COMM)/62/24 29.01.24 9810599283 18.10.2023

Total 604

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Commercial 
Suit

MOHIT VS 
HANSRAJ 

ASIJA & ORS

SH. 
ARVIND 
KUMAR

arvind_kuma
r253@yahoo.
com

Commercial 
Suit

M/S 
INKOPIOUS 
PVT LTD VS 
M/S BAJAJ 

CAPITAL 
INSURANCE 

BROKING 
LTD

SH. ROHIT 
KUMAR

ravikumar741
2@rediffmail.
com, 
Adravikumar
72@gmail.co
m

Commercial 
Suit

INDIAN BANK 
VS M/S 

RAJRANI 
CREATIONS 

SH. OM 
PRAKASH

9891258199 & 
8920313176

opsarkar@ya
hoo.co.in

Commercial 
Suit

PUMA SE VS 
ASHOK 
KUMAR

SH. 
GAUTAM 
BHASIN

9999093893 & 
9999306881

eludication.le
gal@outlook.
com

Commercial 
Suit

PNB VS 
DEEPAK 
KUMAR 
VIJAY

SH. ARUN 
BHARDWA

J

9899138242 & 
9999337580

arunbhardwa
j1206@gmail.
com

Commercial 
Suit

NIKE 
INNOVATE 

CV VS ASHOK 
KUMAR & 

ORS

SH. 
SHRAVAN 

KUMAR 
BANSAL

unitedmark@
unitedanduni
ted.com

Commercial 
Suit

M/S CHARVIK 
BIO ENGG VS 

M/S MAGO 
THERMAL

SH.YASH 
TANDON

yashtandon@
live.com

Commercial 
Suit

MICHAEL 
KORS 

INTERNATIO
NAL GMBH 
VS ASHOK 

KUMAR

SH. 
GAUTAM 
BHASIN

eludicagttion.
legal@outloo
k.com

Commercial 
Suit

RAMMOH 
CONSULTANC

Y SERVICES 
VS GURGAON 
PACKAGING 

PVT LTD

MS. 
MEENAKS

HI 
SALARYA

meenakshisa
ngra@gmail.c
om

Commercial 
Suit

AMBAR NATH 
BBANNNERJE
E VS NARESH 

KUMAR

SH. 
YUDHVIR 

SINGH

advyudhvir19
57@gmail.co
m
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